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in Notification No. G.S.R. 68
dated the 14th January, 1961.
[Placed in Library, See No.
LT-2663[61).

PETITION RE. CONSTRUCTION OF
A RAIL-ROAD BRIDGE

Shri Sarju Pandey (Rasra): Sir, 1
beg to present a petition signed by 48
petitioners regarding construction of
a rail-road bridge over the Ganges
near Ghazipur.

12.12 hrs,

MOTION ON ADDRESS BY THE
PRESIDENT—contd.

Mr. Speaker: The House will now
proceed with further consideration of
the following Motion moved by Shri
Bhakt Darshan and seconded by Shri
C. R. Pattabhi Raman on the 20th
February, 1961 namely:

“That an Address be presented to
the President in the following
terms:—

“That the Members of the Lok
Sabha assembled in this Ses-
sion are deeply grateful to
the President for the Address
which he has been pleased to
deliver to both the Houses of
Parliament assembled toge-
ther on the 14th February,
1961.”" "

along with the amendments moved

thereon.

Shri Khadilkar may continue the
speech,

Shri Vajpaye» (Balrampur): May
we know, Sir twhen the hon. Prime
Minister is gcing to reply ?

Mr. Speake': When will the hon.
Prime Minister like to reply—at
3 o’clock?

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru);: Yes, Sir, if that suits you
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Mr. Speaker: The hon. Prime
Minister will reply at 3 o’clock.
Therefore more hon. Members will
have an opportunity to speak.

Shri Khadilkar (Ahmednagar): Mr.
Speaker, Sir, yesterday in my preli-
minary remarks I was pointing out
some weaknesses in our economy
which are likely to frustrate our
efforts of development. I referred to
an observation by an eminent
American economist, James Duesen-
berry, to the effect that if there is an
affluence at one end and squalor at
the other end, it not only creates an
imbalance in a highly advanced
capitalist scciety but it equally effects
the under-developed countries as
well. Recently, when an eminent
British economist, Thomas Balogh,
who was here, tock exception to the
manufacture of the so-called people’s
car and licensing of manufacture of
chocolate in this country, he was also
thinking on the same lines, namely,
that we will have to make every
effort to control or restra.n ccnsump-
tion on the one hand and to avoid on
the other hand the present pattern
of concentration of economic power,
particularly in the corporate sector
a tendency which has now become
rampant. I do not want to give details
as they were mentioned by my hon.
friend, Shri Asoka Mehta. But I
would like to plead with the hon.
Finance Minister, who is supposed to
be austere in his perscnal life if not
a little puritan, that he should try
to impose some social discipline at the
present juncture so as to control
consumpticn. 1 would like to suggest
some sort of a remedy, for instance,
the banning of exhibition in the
country of Hollywood films. Because
a certain life is depicted in the Holly-
wood films that are exhibited here, it
leads to further temptation in certain
section of society to lead a glamour-
ous life. I wish some such steps are
taken along with the step that has
already been taken by appointing a
committee to find out how concen-
tration of wealth is taking place and
how to avoid it. Because the Soviet
Union and Japan isolated themselves
in the early stages of their develop-
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ment from the so-called developed
wor'd, all these temptations that are
creeping in our society were avoided
there and they could reach a higher
stage of development at a quicker
pace. So unless you take positive
steps to control consumption in some
such way and unless a certain measure
of austerity and social discipline is
imposed, I am afraid all the plans of
development which are intended to
build up a firm and secure industrial
base in the country would be frus-
trated. This is my plea regarding the
economic weakness that is obwviously
visible in our developing economy.

Then I turn to the report submitted
by our team of officials, I mean the
report regarding India-China border.
As everybody has said, they have
done a splendid job. If one were to
go through the report, as they have
observed in their conclusion, one
would find that our border as defined
by nature, confirmed by history and
sanctified by the laws of nations has
been pointed out giving all the facts.
They have done a good job of it
There is no question about that. But
let me be frank about the report. It
has brought out in uamistakable
terms the mistake that we committed
in the past, Let us admit it frankly.
Histery will never excuse us for that
mistake if facts stated in this report
are correct. That mistake is that not
knowing fully well as to what was the
status of Tibet and of Tibetan
sovereignty, we wrote it off for gaining
the friendship of China. That im-
pression I got on reading the report.

12.17 hrs.
[Mr. DepuTY-SPEARER in the Chair]

This fact of bartering away of
sovereignty of Tibet to win the friend-
ship of China—of course, our neigh-
bour has proved unworthy of our
trust in a way—clearly emerges from
this report. This would remain a blot
on India whether we like it or not.

So far as the alignment of the
boundary is concerned, it is a good
thing that our team of officials has
seen the boundary line right from
Afghanistan at one end to Burma on
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the other excepting Nepal, So the

gquestion of delimitation of boundary
as regards the territory occupied by
Pakistan, namely, the so-called Azad
Kashmir, does not arise so far as we
are concerned, because all the evi-

dence is there to show  what our
boundary is there also.

Some people ask, “What next?”
They mistake one thing when they

ask that question. That is, what was
the objective before these teams.
Were they empowered to negotiate
a settlement? Let us be very clear
about it. When a suggestion was
made for some csort of preliminary
talks leading to these teams of re-
presentatives of Chaina and India
meeting together, some people with
borrowed ideoclogical feathers said,
“Oh! this is a wrong way., We should
not talk to them.” But they will
have to admit that because of these
talks our position has been strength-
ened so far as fact-finding is con-
cerned. Because China's team was.
not also empowered to negotiate or
ts vdimit the fact—that also was not
there—it is left to China to take the
initiative, if China is so inclined,
and admit the boundary line as
defined by nature--if I were to re-
peat the conclusion of the team--con-
firmed by history and sanctified by
the laws of nations.

One point emerges from these talks
which is also very significant. That is,
unless the boundary is finally delimit-
ed and sanctiied by a  boundary
agreement, no boundary is there, Ul-
timately, the Chinese argument leads
to this. I would like to ask the
Chinese friends whether such a bound-
ary between the Soviet Union and
China and for that matter, between
Mongolia and China exists. Then, why
insist on this formal delimitation so
far as India is concerned supposed to
be a very friendly country till this
aggression took place, that unless that
is delimited and sanctified or entered
in some sort of a border agreement ar-
rived a, there is no boundary line
between the two nations? Is this the
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[Shri Khadilkar]

position of China? It it is, it is the
most ridiculous position that China is
taking on the basis of the facts that
have emerged out of this.

So far as the boundary question is
concerned, sometimes, it is argued
that on this question, we are one and
we speak with one wvoice. Unfortu-
mately, I must state to our communist
friends though they are showing some
sort of an ambivalent attitude here
and showing sympathy and support by
paying compliments to our team. I
Enow it as a fact that when a confer-
ence of communist took place near
Bombay in Thana, one of the leading
communist worker questioned Shri S.
A, Dange, Shri Ramadive and other lea-
ders who were sitting there, as to how
do they justify on the Marxian prin-
ciple the forceful occupation of Indian
territory, do they want to say that any
country which is outside the orbit of
the so-called socialist world and hav-
ing a different social system has no
moral justification for territorial in-
tegrity and we must say then that if
gome other nation of the socialist sys-
tem enchroaches upon, or foreibly oc-
cupies the other territory, as China
has done in the case of India, there
is nothing immoral in it. On the con-
trary, we should welcome it. It should
mean, therefore, so far as our inter-
nationalism is concerned we must say
that if some other social system is
encroached upon, invaded, occupied
forcibly and taken possession of by a
socialist state, then, the question of
nationalism or national integrity does
not arise, The communist pundits and
their leaders had no answer to this
when he charged them that this is per-
wversion of internationalism as it is
understood in Marxian phraseology.
Why 1 say this is today, if in India,
any section of public opinion were to
take this stand, it is not only incorrect,
it is not only unpatriotic, but it is not
consistent with even the latest Moscow
document,

I want to refer to that in another
context. In that statement, they have
now characterised all the newly lib-
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rated territories which have become
free from the Imperialist world as
national democracies. They do not
look at the form whether it is Ghana,
whether it is Egypt, Iraq, India
Burma or Pakistan. We must try to
understand this new characterisation
and instead of adopting “a holder than
thou” attitude, if we try to look at
our neighbours, whether it is Nepal,
whether it is Pakistan or whether it
is Burma, we cannot judge their
democratic content from the parlia-
mentary or particular form that they
have adopted. We have got to realise
now as the Moscow document in the
new charterisation has realised that
all this liberated world will have
different forms. You cannot judge the
character of  their government
whether they are a formal democracy
or a particular type of democracy
which has been evolved, whether it is
the British pattern or the American
pattern, Why 1 say this, is if we do
not understand this new characterisa-
tion properly and approach our
neighbours and newly liberated coun-
tries in a more friendly way, there
is likely to be created a new wall of
prejudice between us and the neigh-
bouring countries.

We ought to realise, as I said yes-
terday, not only regarding the Congo
but generally, the international ap-
proach that India has taken has been
vindicated in every walk of life. For
instance our neighbour Pakistan
used to stick to a particular line of
military alignment. In view of the
new economic penetration and new
oil explorations, the whole policy of
Pakistan has been completely under-
mined. That you can see for yourself.
As Dulles said, neutrality or non-
alignment is immoral. No. Even in
America, it has now more or less got
approval of morality and good inter-
national behaviour. That itself is a
great vindication of our policy and
we can take pride in it.

Before I say something about other
matters, 1 would like to mention one
or two points.
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Mr. Deputy-Speaker: Within one
minute, he may do anything.

Shri Kiadilkar: When we look at
the Indian situation, there are one or
two disquieting factors. ] remember
when I met last our Home Minister
Shri G. B. Pant he pointed out to me
a book he was reading, The Danger-
ouws Decades, by an American author.
Since then I have read that book. I
must mention that all of us sre very
much exercised by his illness and
would pray for his early recovery,
because all of us love him. But, I
may mention this fact for one reason.
After the emergence of the Language
States a certain identification of al-
legiane= in that context has  taken
place and regional patriotism is run-
ning riot, whether it is Bengal or
Tamil Nad, I do not want to mention
the States, But it is a fact. Unless
positive efforts are made to contain
this regional patrotism in a  broad
national framework, there is every
danger that our naticnal unity is
likely to -be disrupted. This
is  the warning that is con-
tained in  this book whatever the
purpose of the book apart. Language
plays a big part; as it is a force of
social integration at a level. It inte-
grates socicty. It also differentiates
and disintegrales society and creates
certain complications, That must be
understood,

Regarding Jabalpur riots, I will say
one word and I will finish, because
that is very important. It is wvery
symptomatic. I have heard many
people saying, what is wrong there,
instead of communism, we would
welcome communalism. I have heard
this.

Shri Yadav Narayan Jadhav (Male-
gaon): Nobody has said that.

Shri Khadilkar: He savs I am right.

Shri Surendranath Dwivedy (Ken-
drapara): In this House there was no
such suggestion.

Shri Yadav Narayan Jadhav: Out-
side.

Shri Khadilkar: If this is the ap-
proach of some of those who want to
1769(Ai) LSD—4
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build up secular demucratic society in
this country, there is no hope. If out
of fear of growing communist influ-
ence—in fact, it is reading because of
their mistakes—if because of some
imaginary fear, we are going lo take
zhelter under and strengthen com-
munal forecs in this country, I am
afraid there is no hcpe for Indian
democracy. Therefore if we are to
raw a lesson frem  the  Jabalpur
riois—as most tragic thing—it is our
duty and it the duty of this Parlia-
ment to further strengthen the secu-
lar approach and keep away the for-
ces or partics who are lined whatever
their camouflage or political propa-
ganda might be, with some sort of
communal forces in the country and
communal organisations in the coun-
trv.

With these words, I conclude.

Dr. Samantsinhar (Bhubaneshwar):
it has been said by some speakers
that the President’s Address is colour-
less, odourless and tasteless, but we
all know the colourless, odourless and
tasteless; it is good water which is
hygienic and good for health. Further
this colour. taste and odour are also
matters of individual idiosyneracies.
Hence we niust not  consider  the
President's Address to be a propoganda
literature or a publication of the Pub-
lications Division of our Ministry. The
simple facts as to what the Govern-
ment achieved in the last year and
what they are going to do in the com-
ing year have been given there. So,
I am grateful to the President, and T
fully associate myself with the Motion
of Thanks moved by my  esteemed
friend Shri Bhakt Darshan.

The President was perfectly right
when he mentioned in his Address
that the Government had to pass
through stress and strain, both exter-
nal and internal, last vear to  solve
some of the problems of our country.
We are also gratified to know that in
solving these problems, our Govern-
ment have adhered to the, basic prin-
ciples and policies of the country.
Two instances of this are our attitude
towards Pakistan, and our stand re-
garding the Congo. It is a good thing
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[Dr. Samantsinha:]

and the whole world appreciates the
Government’'s attitude of friendship
towards Pakistan. We all hope that
the bitterness created by  partition
would soon end and both our coun-
tries would fight together against
poverty and march ahead in progress

Some say that our  international
policy is not appreciated by others, and
1 may give an instance of that. While
1 was in Tokyo during the last week
of this January, the Japanese Diet
met for the first time arter their re-
cent general elections. Prime Minis-
ter Ikeda wag making his first policy
statcment before the Diet, and while
doing so, he critised the policy of
neutrality and said that minor nations
couid afford to adopt that policy. At
this there was much resentment, par-
ticularly among the Opposition, and
there was so much pressure from the
House that he had to withdraw that
expression the next day. This shows
how our international policy is sound.

As regards our progress during the
last ten years no doubt there are some
shortcomings, but the progress on the
whole is appreciated everywhere.
Evon other nations are now follow-
ing our methods. They think that
Indian ways and means are ideal, and
they are now adopting our methods.
While saying this, I appreciate the help
given by foreign countries for our
progress, and | am therefore, thank-
ful to them.

Coming to the home front I would
submit that the first article of our
sacred Constitution  declares that
Indiz is a Union of States. So, 1
request the Prime Minister that there
should be a convenlion, at least when
he is in office, that in the Cabinet
there should be at least one member
from each State, and while appoint-
ing Ministers in different Ministries,
there must be a due share to each
State.

In this connection T would also draw
your kind attention, and through you
that of the Government, to the fact

FEBRUARY 23, 1961

Address by the 1624
President

that the vexed problem of the amal-
gamation of Seraiklla and Kharsawan
with Orrisa has not yet been solved.
It is not a boundry question or dispute
between Orissa and Bihar. This will
be clear from the following extract
from the White Paper on Indian States.
of July 1948, paragraph 74, which
sates:

“The 25 States which merged
with Orissa under these arrange-
ments  included Saraikalla and
Kharsawan. On further considera-
tion however, it was realised that
on account of the situation of these
two States as island territories in
Singbhum District, it was impos-
sible for any Government other than
that responsible for the administra-
tion of that district to administer
these Stales effectively. The Gov-
ernment of India, accordingly, toolk
over from the Government of Orrisa
the administration of these States
and made it over to the Govern-
ment of Bibhar on the 18th May,
1948."

At that time these two States were
island  territories. At  that time
Mayurbhanj, which was a princely
State, did not merge with Orissa. It
has now been merged with Orissa, As
1 said it is not a border gquestion or
boundary dispute between Orissa and
Bihar, it was then simply given to the
State of Bihar for administrative con-
venience. Now, when these two States
have ceased to be islands and can be
conveniently administered by Orissa,
why not these two States be returned
to Orissa? The Government of India
took over their administration and
gave them to Bihar. It is now for the
Government of India to return these
two States to the Government of
Orissa.

As regards planning, of course the
Planning Commission has done much
good work, but there are many defects
still and the greatest defeet is regional
disparity. Regional disparities have
been problems in other countries also,
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and if we do not tackle this problem
at least now, in this problematic coun-
try it will add a further grievous pro-
blem to be solved in future.

As regards our agrarian policy. I
would submit that by our policy the
farmer is neither to live nor to die.
So, this policy must be changed.
Briefly, I would say please consider
ongz thing. In the industrial sector,
the interest rate on loans is 3% per
cent, but in the agricultural sector
it is 8 to 9 per cent. These loans are
given through co-operative societies.
The farmers are also facing much
hardship and difficulty in getting these
loans in time. Besides, even to get a
small amount of loan, they have to
incur much expenditure.

As regards fair price to the produ-
cer I do not know on what basis the
fair price is calculated. I do not know
whether while fixing the fair price,
they take into account the enhanced
agricultural production charges. The
present method must be changed
and in the light of the enhanced agri-
cultural production charges, the price
of foodgrains should be fixed at an
adequate, fair reasonable level, so that
it will give impetus to the agricul-
turists to produce more,

We all know that the sacred ashes
of our two great patriots and leaders
are there in Japan. One of them is
our Netaji Subhas Chandra Bose, and
the other late Mr. Rash Bihari Basu.
We all know that both fhese leaders
fought very bravely for our country
in order to make this country free,
but still, their ashes are in a foreign
country. I would request Govern-
ment to do the needful to bring their
ashes with full honour to this coun-
try.

T would also like to point out that
most of the freedom fighters who
fought to make the country free are
neglected. There must be some pro-
vision for their proper maintenance.
They must also get proper financial
help from Government to  educate
their children and to maintain their
families.
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It is a good thing that the President
has in his Address referred to the
panchayat raj. Actually this is a
great social and political revolution,
and it is a good thing that by estab-
lishing panchayat raj, we have reach-
ed the grass-rcot level of democracy.

But, in doing so, we must not be
chary of giving more powers to the
panchayats. The panchayats must get
proper powers in order to function
properly These powers should not be
there merely on paper but there must
be adequate provision in the Act and
also the rules in order to glve real
and proper powers to the panchayats.
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TIT I T | g Arw gt
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HT fa4 F 39 3419 F0537 F1 7 407
@ o
13 hrs.

Shri  Parulekar  (Thana): Mr
Deputy-Speaker, Sir, out of the two
,main functions to be discharged by
4 Presidential Address, the task of
stating and describing the economic
conditions in the country fully,
objectively, and in all its essential
aspects, and of dealing with the
burning prob’ems of the people and
pointing out the measures which
Government propose to adopt for
solving them is a wvery important
one.

Does this President’s Address try
to discharge this task? I will confine
myself 1o seek an answer to this
question. Sir, it will be my endeavour
io point out that the President's
Address is a dismal failure in this
respect.  Firstly, Sir, it tries 1o
«describe the economic advance of this
country, but fails o point out the
unhealthy tendencies which are
developing fast and the dangers t{o
which our economy is exposed.
Secondly, it tries to describe the
economic conditions of this country
minus the conditions of the people
who constitute the country. This has
not been a feature of this Address
alone, but this has been a common
and a distinguishing feature of all the
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Addresses so far delivered in this
House during the last four years.

Sir, I will proceed now to state
some facts to substantiate the charges
which I have made. Sir, the Address
tries to draw the atteniion of ihe
country, of the people and of this
House, and rightly so, to the economic
advance which has been made during
the last four years. It poin’s out that
the index of industrial production in
this year is 167 and it was 149 for the
corresponding period of the previous
year. It also points out that the pro-
duction of kharif cereals is estimated
to be more than two million tons
higher than that in 1959-60. It also
draws the attention of the Housze fo
the fact that th: national income is
estimated to be Rs. 12,210 crores, os
compared to Rs. 10,920 crores in
1955-56. ‘This is so far as the econo-
mic advance of the country is
concerned.

But it ignores the dangerous tenden-
cies which are developing in +his coun-
try and which are 3 danger to our
developing economy. That danger is
the flow of foreign capital into this
country from those countries which
have got surplus capital to expor: and
which export their surplus capital in
order to seek profit, The exploitation
of the country is thus fas' increasing.

In this connection I wou'd like to
draw the attention of the House to the
figures which have been given in the
Reserve Bank of India Bulletin of
April 1960. Tt shows that in June
1948 the foreign capital invested in
this country was Rs. 255'8 crores. In
1953 it was Rs, 392'1 crores. In 1955
it was Rs. 456 crores; in 1956 it was
Rs. 4928 croves; in 1957 it  was
Rs. 541:7 crores; and in 1958 i* was
Rs. 570'8 crores. These figures are
eloquent enough to show that the
foreign capital iz flowing into  this
couniry at a rapid rate. I have no
time to give other figures also which
clearly show that the rate, at which it
is flowing into this country is fast
growing.
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[Shri Parulekar]

Sir, there are some who advocate
that investment of foreign capital in
our industry is not only inescapable,
but not economically harmful. The
chief exponents of this theory are the
hon. the Finance Minister and Shri
Manubhai Shah. I would not enter
into a theoretica] discourse to point
out that investment of foreign capital
is most dangerous to our economic
deceloprnent. Sir, development of
economy with the aid of investment of
foreign capital cannot be an indepen-
dent economy; it will be an economy
which will be exposed io dangers, It
is an elementary principle of econo-
mies and vet it is surprising that the
hon. the Finance Minister and the
other Ministers do not know this
fundamen'al principle of economics,
the harmful  effects of the flow of
foreign capital and investment of
foreign capita! in our industry, and
the danger to which our economy s
exposed thereby. Sir, leaving aside
this theoretical aspect of the question,
I would ask one question: have we not
that bitter experience through which
this country has gone when it was
under the rule of British imperialism
for more than three hundred years and
of the harmful effects of investment of
foreign capital on our industry? Have
we foregotten to draw lessons from our
past bitter experience, Sir, this has
not been brought out in the President’s
Address.

1 would like to draw attention to
another omission in the President’s
Address. Sir, it ignores to draw the
attention of the House to the distur-
bing fact that foreign debt is fast
mounting and to its serious implica-
tions on our economy. These figures
which are given in the same issue of
the Reserve Bank  Bulletin will
indicate how dangerous is the situation
which has developed. Sir, these are
the figures of foreign debt: in 1955 it
was Rs. 714 erores; in 1957 it was Rs.
1,053 crores; in 1958 it was Rs. 1,201
crores; in 1959 it was Rs. 1,578 crores.
Thus during the last five years it has
doubled. And now there is a proposal
of the Planning Commission to have
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additional debti in the Third Five Year
Plan of Rs, 2,700 crores. This is a
colossal figure. These figures include
the foreign debt which we have
received from socialist countries, hut
it is not of great magnitude.

Sir, the World Bank Mission in 1958
when it visited India came to the
conclusion that so fas as India was
concerned, she had mortgaged  her
future foreign exchange reserves; her
debt is so heavy.

There is difference beiween  debt
incurred from socialist countries and
the debt incurred from other capitalist,
imperialist countries, The debt
incurred from socialist countrieg helps
to develop an independent economy,
a self-reliant and expanding economy,
whereas the debt incurred from
capitalist countries only perpetuates
our dependence on those countries and
does not help the coun'ry to develop
an independent economy. Sir, I woulds
in this connection read a very small
paragraph from a book  which s
entitled Soviet Economic Aid by Mr.
Joseph Berliner, publisheq for the
Council of Foreign Relations, New
York. It is not a publication of any
Communist Party anywhere in  the
world. This is what Tt say:

“Soviet loans are used primarily
for the construction of industrial
installations, some of which may
eventually increase the foreign
exchange earning capacity of the
nation, either by the increased
production of exportable com-
modities or by increased domestic
production of commodities that
substitute for imports.

In the case of India, about 80
per cent of the United States
grants was used for the purchase
of industrial commodities and
about 55 per cent of the total con-
sisted of machinery products. But
of the latter, the largest proportion
consisted of railroad equipment
and motor wvehicles and engines,
much less of industrial machinery
to be installed in factories.”
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This is on page 63 to 64. Further he
says at another place:

“United States aid agencies and
the Ihternational Bank for Recon-
struction and Development insist
on g detailed analysis of the
economic  usefulness of  the
p ojects they are asked to finance.

United States  aid programme
roauires | & adminisiration to pass
on the economic scundness of the
project provosals and to refuse
these reques'z it consideres un-
justified.”

“The Soviet Union, on the other
hand, represents iseli as willing
‘o finance any project that the
recipient considers desirable”

Hz points out a third distinguishing
feature. It is this.

“U.S.8.R. is willing to acceptl
repa:ment in the commaodities the
borrowers traditionally export.”

“The approach seems to be, Tell
us what you want and we will
take anything you wish to sell us
in exchange'”

Then, he concludes that—

“The availability of Soviet aid
increases  the independence of
neutral countries.”

These are the chief characteristics
which distinguish the two kinds of
debts. Unfortunately, the fact is that
the other kind of debt which will
perpetuate  our  dependence has
inereased at such a rate that we have
already mortgaged our  foreign
exchange resources of the future. This
debt is still increasing.

In this connection I am very happy
to point out that Shri Asocka Mehta,
whose antipathy and opposition to
communism we all know, has also
written an articles, the gist of which
has appeared in the Times of India
dated the 14th February and in which
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he substantiates what this author has
said

Now, I will pass on to other cate-
gories of omissions in the President's
Address, The Address hides the ugly
fact that despite the fact that employ-
ment i: increasing, unemployment is
increasing faster. The figures are
heart-rending and they are given iu
ihe March issue of the Reserve Bank
Bulletin. I will read these figures
briefiv. About the number of appli-
cant; on the live register secking
employment—there are various cate-
gories-—it states:

1951 1959

Industrial 'S-:;:;:H_b:y o

Services . - 3,448 13,747
Skilled and semi-

skilled services . 38,021 105,263
Clerical services . B5,057 356,170
Educational services « 4,825 68,981
Domestic services . 11,704 53,100
Unskilled services . 162,445 754,079 )
Others . . . 23,219 69,561

Mr. Deputy-Speaker: The hon,
Member must try to conclude now.

Shri Parulekar: I have a lot to say,
Sir.

Mr. Depuiy-Speaker: Thirteen
minutes have already elapsed. I am
very sorry that if I give more time to
the hon. Member I will have to knock
out another speaker. He knew that he
had 15 minutes. Priorities ought to
have been fixed by him. He knew
that every member from the Opposi-
tion is not to get half an hour. Every
member of a group can get 15 minutes
while the first speaker alone gets 30
minutes.

Shri Parulekar: If you can give me
5 minutes I will be able to do justice
to the other points,

Mr. Deputy-Speaker: My difficulty
is that one other hon. Member will
have to forego his chance. All right.
The hon. Member may go on.
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Shri Parulekar: The total number
is:

1951 328,719
1959 1,420,901

Another fact which the Addsess
dozs not bring out is that despite the
fact that production has increased, the
cos. of living is increasing faster. In
1956, the index number was 374 on
the ba.'s of 1939 as 100; and in 1960,
it was 438.

With regard to conditions of
workers also, there is enough evidence
to show that the cost of living is
increasing and the real wages have
‘been falling during the last 4 years.
As regards agricultural labour, Shri
Gopalan has a'ready pointed out the
featureg which the report has brought
out and the fact that the conditions of
agricultural labourers are deteriora-
ting.

1 will only take a minute or two
before I conclude. The only guestion
that arises is, ‘Are these ugly conse-
guences inevitable?” Are they ines-
capable? Since I have no time to
deal with the subject, I will only men-
tion that they can be avoided; they
are no' inevitable and they are not
inescapable provided we follow the
non-capitalist path of development.
If we follow the capitalist path of
development, these are  its inherent
consequences which canno’ be avoid-
ed. That is what I want to point out.

What is the conclusion which
emerges from the facts which I have
stated so far? The one conclusion
tha* emerges is that the Address hides
cply facts of the reality. It gives
unly a partial picture of the reality. It
is, therefore, unfaithful and decep.ive.

Now the question can be asked and
will be azked, “Why does the Govern-
ment hide these facts? Does it do co
consciously or unconsciously?” I do
not know ghy. But, if Government is
hiding them consciously, then the
only conclusion that emerges is that it
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is a conscious and calculated attempt
to deceive themselves and the people.
If it is done unconsciously, then, the
other conclusion is that the Govern-
ment is absolutely indifferent and
callous to the woes, miseries and
burning problems of the people.

Shri  Jhunjhunwala (Bhagalpur):
Mr. Deputy-Speaker, Sir, I :ise 10
support the Motion of Thanks to the
President. In saying so, I just have
to submit as follows.

The President, in his Address, has
said:

“Though many and stubborn
problems still await solution, or
are in the precess of being solved,
the situation both at home and
abroad shows signs of improve-
ment and justifies hope and cau-
tious optimism.”

Supporting the view he has taken
he has not stated the basis of
optimism. He has not told us as to
how these problems will be solved.
We should have been enligtened on
this point.

So far as the problem at home is
concerned, there is great disintegra-
tion in the country as we see at
present, In order to do away with
disintegration we have to find out the
causes which have led to this disinte-
gration. The first cause which
appears to me is our mental outlook
of the position and functions of the
legislators and of the Ministers. We
have made this thing a forum of
satizfying our low ambition for our
self-aggrandisement, This profession iz
a very noble and pious thing and we
should regard it as a profession of
dedication to the service of the coun-
tsy rather than gratifying our personal
ambition.

There are ceitain things which are
taken advantage of by the so-called
politicians and as such disintegration
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arizes. The Government has not got
a firm policy in regard to language
and we find there is so much of dis-
pute and difference of opinion with
the result that so much trouble arises.
We chould have a very firm policy
regarding the question of language;
we chould have a decisive policy and
1ell cveryone that this is the poliey
which we shall follow. I would sug-
gest that, if necessary, we should
have an all-party conference and
there we should decide regarding the
question of language in all the States.
The States -hould also follow  that
policy so that the poli‘ical parties
would not exploit and create com-
motions on this question,

The other thing is about the parti-
tion of States in two or three parts:
Nagaland, Punjabi Suba or this or
that suba. In this regard also. we
should have a very firm policy and
this also may be done at the all-party
conference so that the other party
which always exploits these problems
for their own political ends may not
do 0. These things have to be taken
into consideration and at the all-party
conference level should decide these
two questions once for all and then
most of the problems of diintegration
will be solved. As I have said in the
beginning, we should regard this pro-
fession and work in Parliament and
legislatures as one of dedication; the
ministerial classes should regard
themselves as dedicated workers for
the countwy.

14.33 hrs.
[Surr Murcranp Dusg in the Chair]

The moment we regard it as a duty to
our country and we dedicate our-
selve: to that, there will not be so
much trouble.

In our external relations, we have
placed too much reliance on the so-
called friendly agreements with other
countries and we have not seen whe-
ther the other country  which has
entered into an agreement with us is
serious about it or it is only a pious
hope that they have given to us. We
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should be very vigilant and we should
not forget that we have to protect the
interest; of our country. I must say
that in the past we have not been
vigilant and that is why China has
been able to encroach so much upon
our territory, It has become rather
d'fficuit to get back those terri.ories
from her. We should not simply
hope that China will persuaxde hers=lf
10 see the mistake and reore the.
territory to us. We should tell China
once for all thay unless the occupied
territorie; are given back to us there
could not be any quesiion of negotia-
tion. We should s'rengthen ourselves
from all side. in o:der to get back all
our territories. We feel that if we
enter into  agreements with other
couniries, they will behave in the
same way as we do bu! that i not
the case, [ would refer here to the
Berubari question—as human problem
and not a  political problem. We
appealed to our Piime Minister and
he referred it to Ayub Khan that he
should censider it as a human pro-
blem. But he did not do so. Pakis-
tan would not have lost anything: in
exchange they could have got some
other territory. But he stuck to his
demand, My point in bringing in
this question is that while
entering into these socalled friendly
treaties or agreements, whatever we
may call them, we have to be careful
and vigilant and see whether the
other countries also abide by them.

Take again the question of China’s
suzerainty over Tibet. They had gone
back on the agreement with us. Tibet
was a buffer State and gave us great
protection. Now that has gone. If this
has happened in our countries the
Government would have been brought
down by the people. But here such
mistakes are made even by the Gov-
ernment. It is not that they are done
deliberately, We are verv straight-
forward and we do what we agree ta
We think that the other countries
which sign the agreements will follow
the same policy. Now, we know that
we should not depend upor the other
people entirely and we should be verv
vigilant.
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[Shri Jhunjhunwala]

1 shall now come to the question of
our economy. We have now the Five
Year Plan; it is welcome, The way in
which it has been framed is good. It
is not difficult ‘o make a Plan when
we have money and cther resources
and other things. We know our
requirements and we can make a
plan. The most important thing is
to see how it is implemented and
executed. But, as our Prime Minister
has said, the whole difficulty lies
in the execution and implementation
of the Plan. Instead of having this
kind of Planning Commission, we
should have a Planning Commission
for finding out as to where we are
deficient in executing and implemen-
ting the Plan. When we look to the
three steel plants, we find what
colossal loss is orcurring daily. There
is no  co-ordination between one
Ministry and another. When we
want to start a particular thing, we
have to make all arrangements for it:
from where we shall get the coal, the
iron ore and all these things. All
these are not taken into consideration,
There is want of co-ordination
between one Ministry and ano'her.
Therefore, I would suggest that the
Government should have a Commis-
sion to see how the Plan can be exe-
cuted and implemented properly.

The President has also made a re-
mark that much time is taken between
the time when the policy is framed
and the period when it is put into
practice.

Mr, Chairman: The hon. Member's
time is up.

Shri Jhunjhunwala: 1 shall finish
in five minutes. The President says
that this aspect is being taken into
consideration. It is a most wurgent
point. If you want to build up our
economy in the right direction this is
very very necessary. They say some-
times that while we are doing such
and such a thing, a short delay does
not matter. But then it puts us into
a colossal loss. In paragraph 22 of the
Address, the President has mentioned
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that the national income for 1959-60
is such and such and in the
next paragraph he says thet
so far as the price level is
concerned, it has increased by about
six per cent. When we compare the
per capita income, we shall find that
the prices are rising high.

In this connection, I should also like
to point out that when we calculate
the per capita income we should bear
‘n mind that most of the income goes
to the people of the higher level. The
smaller people get very little. So, if
we take that aspect also into conside-
ration, we will find that the national
income at the lower level if at all it
has increased it is very insignificant
and it cannot cope up with the rise
in the prices which is going on.

The President, in one of his earlier
addresses—for the year 1959-60—said
that our economy should be such as
will be self-generating and self-reliant.
In this respect, in the course of the
reply in the Rajya Sabha, it has been
said that a base has been created. Yes;
a base has been created and so many
industrial estates have been establish-
ed in many States. But it all requires
a very extensive propaganda and we
should go and tell the people that this
is the thing which we should do and
that they should take to them. Other-
wise, all this will remain where it is.

I may next point out one more thing.
Panchayati Raj has been established.
This is a very good sign and this is a
thing which India requires. It iz of
course an old thing.

Mr. Chairman: May 1 point out
that the hon. Member's time is over?

Shri Jhunjhunwala: I am on my
last point though I have got many
more things to say. I shall finish in
one minute. As I have said, disinteg-
ration has taken place at a high level.
If it percolates into panchayats and
all these things, we do not know where
we shall be. I should request hon.
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Members to see in what difficult posi-
tion we shall be when the disintegra-
tion which has been going on at the
higher level percolates to the lower
level. It is now left to the higher
level people to build up good, high
and noble traditions so that the peo-
ple at the village level can also follow
the same. The tradition of the people
below has been to follow the people in
the higher level. But then we are
setting up a very bad example. We
preach one thing against casteism,
against provincialism and all these
things, but while applying it to our-
selves, we do it in quite a different
way. This produces a very dangerous
effect on the minds of the people in
the villages, We should be very care-
ful in this respect. The people at the
higher level should build up noble
traditiong and they should regard it
as a profession of dedication and not
of personal ambition and personal
aggrandisement.

ot ARA TG (FATEF—FAT—

magfas wfan) o aarifr =g,
ezt 71 F afyaIa 17 "ary ans-
faarz Fr =Jvar 77 2 P Ava A
FyTIrIZT IR T | TIM A, AT
T, AT ¥ Wy S A7 wifg 2 47
FEETE F I A AT TF I T2, ITHT
fa1 a7z F gamd £y fifr Fv s
& 32 gfAar swaar & 1 3A FAT &)
TATITAT F1 TPAT GITL AT 37 A7 oY
T3 F9r @A § 1 7 SfF gara
gl 3o 2, A AN F AT A ITHY
AT TE; TS ATAT & 1 TETOHT A
oIS FT AT g9 IF AT AT 2T IAH
FE AT WA & 1 T A Fogw A
TTAEY # T30 AEA &, §IFAG IH IR
soar g i wAr § | g a3 wrd A
g1z arf i T 3 97 are frar &
AT FATLT 92,000 FT HIS \I\f‘[ 9%,
<frar &7 7 Fer w7 fraw & A e
F1 qg-gfews Wi dasita F ITRT
Zar T T 21 feegET Y azAw wR
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T 39T FE =0T IB0 BN TAT | I
Tqt & ey g 46 @ durr &
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FAET WA TAT AL F 0
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agl # L W afy qafed g 0
agre A A€ AT INFM ZA A A
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& gn gmy & B S gmra wfasd at
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39 & 3 w7 | & 1 77 Ay’ faw
1 F4T ,,,s:ri'(rrsrﬁmg, 77 fax
IH FT TEFAT A, AAT GATE I Fi
gafa 21 730 | 53 favsa sgear & fod



1651 Motion on

[+ 737 =ras)
T H AT AT B A IR £ A7 5iF 4
Ffes =3 % g3 910 G 763

AT FATY WA T TEERY T WA
T H ooy H oft v e R Ay
TEATE W AL WL 297 79 F 20T Hw
FRIY TS A AW AT MAT AF AU 2,
TR Ry AT E 2
AT & T F FAFAAITAT AAT TAT
AT &1 A A= = AT weel &
=T ¥ T ¥ wET 9T T fagAw
TAT FN AT T A1 T 097 Fr97 2, 390
Tt THAT T F WU 59 AVE F FT
a & 1 afr ¥ symfr @7 A g7
ATZ AT ATAT A ZAY | 7T AT FAAGT
T F T FY feqrd £ zH A
% @7t For #4120 2, o7y e o
&A1 fae g7 gz F a4 I 1w WA
¥ 1 BAY AT AT 2T A7 Al A
I =417 7 Z147 W17 3747 Foz spaeqy
FIAT W |

o
iy

]

T owrar fe=me 2 fF oaAro
ag14T fag i, fa7 7 ofT a9z
“fe=lt | wrE weE” & Aro A
a1, I F WX g WAT WA AT
FATT AT W-NET I & 9 2 92 g7
=z 7 AT A FT A9 39 F FaArs
& A AT I F WA IA F WL
ST 1T § F Y 37 aver w39 fF s
fergema &1 9T 4, Im ¥ A7 g
1T |

o B § o 9 @y ot 3 oSy
UEFTE Tl A1 g 3 F aea
f&ar & =9 %1 gaa & 9wdT F7A1 § 1
Trgafd S 7 st T7 Avy whivarm
H Fg1 2 93 3% & AN 990 F W59 3
AT & =g § f5 feedt & faw fa
ferarr &Y eqraar 3 af £ 99 § wna
& suraEr "afa g

FEBRUARY 23, 1961

Address by the 1652
President

Shri Nausltir Bharucha (East Khan-
desh): Mr. Chairman, we have been
listening to this debate on the Motion
of Thanks for the last three days and
perhaps it is natural that our atten-
tion largely is riveted to the question
of security of this couniry, to which
so many speakers have made refer-
ence. The security of any country re-
quires to be judged in the light of the
international situation not only so far
as the political part of that situation
is concerned but also so far as the
technigue of aggiession and defence is
concerned. Today the whole world
nrogresses so rapidly that one wonders
whether the expenditure which we
incur on defence running to nearly
Rs. 250 crores annually is worth while
incurring. Today we find, after hav-
ing had complete contrel over our
organisation of defence for over 13
years, this country remains as helpless
in matters of defence as ever before.
What is most surprising about the
thing is that those who are in power
and who should know better, seem to
be completely self-complacent about
this matter. Let it be frankly stated,
if we have not been able to make any
headway against aggression by China,
it is largely due to the fact that we
can do very little about it militarily.
Apart from any other consideration
involved in military wuse of force
against China, the fact is that even
if we wanted to, we would not be able
to apply force, because war with
China involves a totally different type
of weapons of warfare from those that
our army possesses, Warfare with
China necessarily must mean a war-
fare in a jungle area, a warfare in
a mountainous area, and a primitive
type of guerilla war. Frankly, our
army is not equipped with the neces-
sary type of weapons to carry out this
warfare. What is most surprising is
that it is not appreciated that any
warfare with China, if at all it comes
to pass, would occur in mountainous
terrain where most of our modern
equipments, our supersonic jets, our
anti-aircraft guns, our tanks, our
armoured cars, everything very mod-
ern, would be practically useless. It



1653 Motion on

is a region where neither aireralt
can operate very successfully, where
airernfy  has  very limited opera-
tions, where small munitions carried
on the bzek of men or mule can effec-
tively carry on combat activities, While
India is in a position to manufacture
these =zmall arms and munitions the
most suvpsising part of it is that our
ordrance factories are actually re-

ning employees as surplus staff

iveriing their production potential
to producing the civil requirements
such as pressure cookers and hair-
clippers, It iz a pity that when the
countery is fac'ng such danger, when
our army shou'd have been equipped
with the right type of munitions which
we can manuacture, I repeat our
ordrnance factories are manufacturing
pressure-cockers  and  hair-clippers.
Until our people at the very top, our
Min siers, appreciate the fact that the
requirements of defence in a terrain
like this are totally different, till then
we cannot even start preparing for a
war with China. Therefore, the ag-
gression of China must be taken as
a fo't accompli, and it will present us
with a permanent problem and a
problem which this Government will
not be abls to solve.

In the Address delivered by the
President perhaps stress has been very
rightly laid on the question of world
peace and disarmament. No doubt our
country has contributed in a limited
way to the solving of this question or
at least preparing the way for the
soiution of this question. But as one
reads papers day after day and as one
«contemplates over the vast scientific
progress that has been made in the
matter of armaments, particularly
rockets, one begins to wonder whether
this world ever will be able to solve
the disarmament problem, The other
day we read of Russia sending up a
rocket which is heading towards the
planet Venus, A correspondent of the
Russian paper, Izvestia, in an inter-
view with me asked what my reac-
tions were and I told him that while
the feat was certainly wonderful and
thrilling and as the satisfaction of the
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human curiesity in such matters was
s great that it has to be solved at any
cost, this progress in rocketry raises
very far-reaching issues in the matter
of disarmament and the cause of world
peace. Today the fact is not appre-
ciated by many of us that just as
America carries on a round-the-clock
patrol by air bombers which carry
nuclear weapons, similarly it is pos-
sible in the very near future, in a mat-
ter of months, to put into orbit nuclear
weapons which will do the same fune-
tion, namely, remain suspended in
space not only for hours or days but
for years together. It is quite possi-
ble that unless the question of outer
space is tackled right from now the
time may come when a good many
of the nations may be able to occupy
outer space, thus making disarmament
in outer space much more difficult.
But what is surprising is that we do
not find any reference in the Address
to this all-important problem.

Coming nearer home, another out-
standing problem which affects us is
in the mntier of self-sufficiency in
foodgrains. Sir, last year India enter-
ed into a contract with America for
the supply of 17 million tons of food-
grains, It is most surprising that after
two Five Year Plans the question of
self-sufficiency in foodgrains is not yet
in sight and the position at the end
of the Third Plan will be that this
country will cont'nue to rely upon
foreign imports. The paradox of the
problem is to be found in this, namely,
that while we wail over the agricul-
turists’ incapacity to produce the re-
quisite quantity of foodgrains, we con-
tinue to deny the agriculturists the
necessary minimum price and other
facilities. To my mind, a revolution-
ary policy in the matter of foodgrains
is necessary and production of food-
graing must be put on a war footing.
And this can be achieved, strangely
enough by commonsense methods
rather than by importing very large
guantities of foodgrains®from abroad
at terrific cost both in terms of money
and in foreign exchange.
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If we give more attention to small
irrigation projects, if we give more
attention to the fact that what is re-
quired by the agriculturists is reduc-
tion in the canal water rates, if we
supply agriculturists with electricity
for agricuitural purposes at cheap
prices, if we could supply them ade-
quate quantity of fertilizers and sup-
ply them in good time, if we could
supply them improved quality of seeds
and cheaper credit, I for one am sure
there would be no need for importing
foodgrains in any quantity at all. It
is wrong to dub our agriculturists as
reactionary, not being capable of mak-
ing use of more modern implements
of agriculture, The agriculturists, I
am sure, know and understand much
better than what we do what their
job is and, given the facilities, I have
no doubt they will rise to the occa-
sion and produce the requisite quan-
tity of foodgrains.

Another question to which attention
has been drawn is the question of in-
flation and spiralling of prices. The
prices continue to rise. Government
have tinkered with this problem, they
have taken measures such as credit
curbs, price fixation, taxation, savings,
ceilings etc., all of which have limited
ut’lity in the matter of arresting the
inflationary spiral, and one wonders
what wi'l bs our position with an in-
vestment of Rs. 12,000 crores in the
Third Plan. There you have made no
provision for inflation during the third
five year period. I am of the opinion
that unless the Government pays
greater attention to this problem of
inflation a time must come when we
will so get involved with the after-
effects of inflation that not only our
Third Plan will fail but there might
be a veritable collapse of our entire
economy.

14 hrs.

The last problem to which I shall
refer is the question of liberation of
Goa. Likeﬂ everything else, we are
to'd, the liberation of Goa has got to
be peaceful, I have yet to come across
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peaceful liberation of colonies occupied
by powers which are notoriously colo-
nial and yet I do not understand why
Dadra and Nagar Haveli are not left
free to organise liberation of Goa. We
say on the one hand that Goa is part
and parcel of India, as it certainly is,
and on the other hand we take every
effective measure to prevent its libe-
ration being undertaken by the citi-
zens of this country. What type of
paradoxical talk is this that on the
one hand we say that Goa is a part
of India and on the other We prevent
Indians from participating in it libe-
ration?

There are many other things to
which attention in the Address has
been invited by the President. I am
not sat'sfied that the Address gives
us an iavigorating lead for the next
year tc come. It is a humdrum list of
what has been achieved—and achieved
in a very small and limited measure—
and the usualtalk of the Bills which
this House will have to pass, This is not
the way in which an Address has to
be delivered. There is nothing origi-
nal about this Address. So long as
we contnue to remain in the rut that
we have been in year after year, it is
very difficult to see how India will
prosper in the context of a world
situation that daily grows more dan-
gerous and more difficult to live in.

Shri P. R. Patel (17 hana): Mr.
Chairman, Sir, most of the hon. Mem-
bers have given their views on China,
Congo, Pakistan, Burma and other
foreign countries, I general'y speak
on agriculture and I shall confine my
remarks to domestic questions,

The President has referred in para-
graph 23 of his Address to textile
prices. In paragraph 24 he referred
to Panchayati Raj and in paragraph
25 he referred to agricultural produc-
tion. I shall confine my remarks to
these three subjects.

I would like to know from the Gov-
ernment their clear policy towards
agriculture vis-a-vis the textile indus-
try. You will be pleased to see that
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Government issued a notification on
the 5th December, 1960, stating that
textile prices were increasing and were
causing undue hardship to the con-
sumers for the last over a year. We
see from this that the textile industry
was allowed lo earn as much as possi-
ble for the whole year. Then the Gov-
ernment says that a suggestion was
made to the Indian Cotton Mills Fede-
ration, and a warning was issued to
them and they heeded to the waming.
How? The Federation issued instruc-
tion on the 3rd September, 1960, to all
cotlon mills in the country, that is,
their members, asking them to charge
25 per cent more on coarse, 22 per
cent more on lower medium, 18 per
cent more on higher medium, 11} per
cent. more on fine and 9 per cent more
on superfine cloth over the prices pre-
valent a year before. These were the
instructons that they issued. On the
one side the Government were giving
a warning to the mills, on the other
side the warning was utilised by the
Federation of the cotton mills to in-
crease the price and legalise the rise,

The-zafter there was a meeting of
the mill-owners with the hon. Com-
merce Minister and a contemptuous
decreaze in prices of about 2 per cent
or so was accepted. So, they had a
rise of 25 per cent on coarse cloth and
a contempiucus decrease of 2 or 3 per
cent was accepted by them. Thus we
see that the textile industry is allow-
ed to gather as much as possible at
the cost of not only consumers but also
at the ccst of cotton producers. My
grievance is that the textile industry
is allowed to grow fatter and fatter at
the cost of the producers.

Shri Braj Raj Singh (Ferozabad):
In spite of this complaint of his, he
has gone there,

Shri P. R. Patel: I am here to serve
the agriculturists in a better way than
merely to waste my time away in
speaking from that side.

Shri Braj Raj Singh: After four
years!

Shri Naushir Bharucha: Five years
in Bombay also.
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Shri P, R. Patel: What has happen-
ed is that the ceiling on cotton price
was fixed in 1951. We know that dur-
ing the period 1951 to 1960 prices of
all commodities have increased. That
must be accepted. There is no excep-
tion. There is no commodity the price
of which has not increased. I will
give some figures to show that even
the price of cotton manufactures in-
creased from base 100 in 1952-53 to
130 at the end of July 1960. So there
is an increase of 30 per cent. In tim-
ber there is an increase of 40 per cent.

Shri Naldurgkar (Osmanabad): But
food prices are going down.

Shri P. R. Patel: 1 am saying so.
Price of oil cakes increased by 39 per
cent, of tea by 114 per cent, of gur by
50 per cent and of tobacco by 10 per
cent, But the ceiling price of cotton
that was fixed in 1951 has been main-
tained throughout. It has not only
been maintained, but very recently
when Government declared their
policy about cotton for the year
1980-F1 in that policy the ceiling price
of Kalvan cotton that was fixed in
1851-32 at Rs. 870 a kandy was reduc-
ed to Rs. 840 a kandy. So there is a
decrcase of Rs, 30. We see on the
one side inerease in the prices of tex-
tiles. The mill owners—poor mill-
owners—are allowed to gather more
and for the agriculturists, the ceiling
price has been reduced. not only for
Kz'van cotton, but the other types,
Western, Vijai, and Surti. Artificial
zones were created and prices were
brought down. When representations
were made from all sides, and there
were protests from all sides, the re-
sult was, a negligible increase was
give in the case of Kalyan cotton, Rs.
10 or so. That shows our policy
towards the agriculturists, I tell you,
unless we revise our policy, we shall
not be doing justice to 80 per cent
of the population in the country. I
would request the Government to look
into the matter. I would ask the
Government, how is it that textile
prices went on increasing ard
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how is it that the Government was
pleased to decrease the cotton prices.
Was it not proper time to raise the
ceiling? The ceilings were fixed in
1951, There has been a rise in all
prices, Naturally, the price of cotton
also deserves to be put up at a higher
level, But, we did not. What are we
doing? This time, we had been short
of cotton. Just to meet our needs in
cotton, just to see that our mill owners
do not suffer, we imported cotton from

outside. We are indebting ourselves
and under PL. 480, we are getiing
cotton. We shall pay later on. My

submission is that this policy requires
a change.

Iiot only that. If we look at food-
grains, what do we find? A reply was
given by the hon, Minister of Agricul-
ture two days back that surplus of
who>at is there in Madhya Pradesh and
Pu.jab, Wheat is accumulating. Well,
it is not the fault of the Central Gov-
ernmeiit; it is the fault of the State
Government. It may be the fault of
State Government; it may not be fault
of the Central Government. But, what
was the fault of the agriculturists who
produced the wheat? It is accumulat-
ing. Prices have gone down and the
sufferers are the agriculturists. We
allow the agricu'turists to suffer. My
submission is that our policy towards
agriculturists requires to be revised.

I may refer to Panchayati Raj. I do
not want to say much. But, I can say
that this is a revolutionary step that
we have taken, It is a good thing.
My experience is, because I have
worked from Municipality to Loeal
Board, and from the State legislature
to this House, . . .

Shri Braj Raj Singh:
now.

The highest

Shri P. R. Patel: Yes, Those per-
sons who come straight have no suffi-
cient experience. My experience is
that when ‘the people’s co-operation is
there, everything succeeds and our
Plan succeeds. We have implemented
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two Plans. But, the enthusiasm that
should have been created amongst the
people is wanting. By the establish-
ment of the Panchayati Raj, we shall
be creating enthusiasm in the people
to ok after their own development
works, and they will be participating
in our Third Five Year Plan, It is a
good thing. It is a new experiment
here in Rajasthan. But, we had Pan-
chavats in the davs of Baroda; we had
local boards in the days of Baroda.
Afier Baroda wag merged, we have
so many pauchayats in Gujarat. OQur
experience is that the Panchavats are
doing very well, 1 think Panchayati
Raj will be a success in the country.
But, one thing is required. The man
at the top in the ministry should run
the Panchayati Raj in a most demo-
cratic way. He will have to forget
the old methods and certain other
things. I am sure the success will be
there. Without Panchayati Raj, our
democracy is not safe. We may have
legislatures; we may have a Parlia-
ment. But, these are the sikhars, The
roots are in the villages. Panchayats
are the roots of democracy, and if the
roots grow strong, we sha'l succeed.

In the end, if I may be permitted,

I would refer to China. The Presi-
dent had the hope that China will
persuade herself to come to a satis-
factory agreement with our country
in regard to our borders. It is good
if it bears fruit. But, as I know
China and Chinese history, I have
little hope. China entered into a
treaty with us in 1954 and agreed to
respect our integrity and our borders.
We see, after this Panch Sheel treaty,
they have behaved rather contrary to
the terms of the treaty. They have
captured our country. All these
documents are there. The official
team has done well and they have
put all the evidence. The evidence
is on our side but the territories are
on the other side. We are the least
concerned  with evidence. We are
concerned with our territory. I
b believe that China would become wise
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not by negotiation, not by persuasion,
but only by force. The country
should become united and make our
Government  strong in this matter.
This is what I submit,

Shri P. C, Borooah (Sibsagar): Mr.
Chairman; 1 associate myself with the
Motion of Thanks to the President for
the Address he was pleased to deliver
to Members of Parliament. Coming
as I do from the State which is vitally
affected by the Chinese aggression
and is also concerned with the famous
McMahon Line, I could not but men-
tion a bit about China, although
China has been discussed by almost
all the Members taking part in this
discussion. We held high hopes that
with the wvisii of the Chinese Prime
Minister to our country followed by
the meets of the high officials of India
and China would settle our disputes;
but all our hopes have been belied.
Although there i3  good news that
Long Ju has been evacuated by the
Chinese whatever be the cause, reports
have been coming that there are con-
centrations of troops and also prepara-
tions on the other side of the border.
Added to this, we hear that the border
talks have failed and that there are
new demands by the Chinese for big
chunks of our territory. The dark
clouds that gathered in the northern
horizon are becoming thicker and
thicker. This House has not been
given an opportunity to know the
actual steps being taken by the Gov-
ernment to put up a strong defence,
but, in the circumstances, I have only
to submit that we must be able to
rise to the occasion, we must see that
we fortify our borders, build roads,
improve communications, extend our
railway line right up to the foot hills;
above all we must see that our
national unity is not affected. We
must prepare our people in such
manner that they may rise as one
man when occasion demands. They
should be made aware of our
imminent danger. Fissiparous tend-
encies should be crushed. Reaction-
aries, bad characters, and disrup-
tionists should be combed out,
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Coming to the formation of Naga
Land, I do not find favour with the
name Naga Land. It sounds as if it
is 'a place somewhere in Europe like
Poland, Finland, Scotland or Ireland.
I wish the nomenclature is changed
to Naga Bhoomi, Naga Pradesh or
Naga Desh.

It is only five days ago that the
inauguration of tne interim body in
respect of the proprsed Naga Land
has taken place, of course, under
exireme precaution and extreme
security measures, While [ extend
my pood wishas to the President and
members of the interim body and
sincerely hope that the Naga brethren
will be able to live happily and be
prosperous in their new State, I can-
not but express concern at the increas-
ing hostile activities.

In reply to a question of mine the
other day, the hon. Prime Minister
was saying that the Naga hostiles,
losing their ground, had become
desperate, and were resorting to
violence, but I am sorry that I cannot
wholly subscribe to this viewpoint.

The Naga population is about 3}
lakhs, and for the last ten years they
they have been agitating for an indep-
dent Naga land. It is about six years
since most of the agitator leaders have
gone underground because of the
pressure of our armed forces, and
they have been directing the agita-
tion from their jungle hide-outs. As
a result, a lot of depredations, mur-
ders and attacks on officials, military
personnel and loyalists have taken
place. There is no denying the fact
that it is only because of our superior
and numerically greater armed forces
that the Naga Hills are still within
India.

The number of lives lost there, I
think, would exceed the number of
lives we lost during the 25 years of
our struggle for independence of the
country. We have not been able to
get back the four air force personnel,
about whom there was some mention
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earlier in the House today. Yesterday
our Defence Minister was saying that
it would not be in the interests of
the public to disclose details. But
may I, with your permission, read out
a news item from the Assam Tribune
dated 21st February 1961, which
from an official source? It says:

“The four Indian Air Force per-
sonnel, captured by Naga hostiles
in September last after shooting
down an ILAF. Dakota engaged
in supply dropping, have been
taken to an area inside Burma
border controlled by hostiles, it
was learnt here from official
sources today.”

The only railway line that passes
through the heart of the State of
Assam, which is the life line of the
State, iz being frequently attacked by
the Naga hostiles, and as a result
there is very often dislocation of
railway communications. The people
in the border areas are living in
extreme panic. One of the brightest
and bravest of the officizls, in the
person of Sadananda Chaliha, recent-
ly met his end at the hands of the
hostiles under very tragic circum-
stances which has stirred the whole
State of Assam.

It is said that it is very difficult to
distinguish a hostile from a loyalist,
otherwise how it could have been
possible for the hostiles alone to
kidnap as many as 27 goan buras,
village headmen, who were invitees
to the inauguration ceremony It is
also said that if the military is with-
drawn from the Naga Hills, the
hostiles would out-number the loyal-
ists and make the Naga Hills again
a hot bed of secessionist activities. I
do not hold the view that the hostiles
have become as weak as has been held
in some quarters.

I may be permitted to read out
another news item from Assam
Tribune dated 18th February, which,
reporting the inauguration ceremony,
writes:
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“For the first time jet planes
escorted a convoy of aobut forty
vehicles carrying the delegates in
addition to the armoured vehicles
and army escorts.”

Then it says:

“According to an official report,
an army special was attacked by
a hostile gang on February 14 last
near the Dhansirir station, injur-
ing two persons.”

This is the sort of information we are
getting, From this we have to con-
sider whether actually the Naga hos-
tiles are becoming weaker day by
day.

In this connection I submit that we
must not be complacent. We should
give all facilities and streng:hen the
hands of the Convention leaders, but
we should no! be complacent that
whatever is done in Naga Land is all
rightt We must be prepared to
revise, our attitude towards the Naga
hostiles. We should be prepared to
reorientate our attitude and approach
to the Naga problem, if necessary.

I find that there is no mention of the
demand for a separate Hill State in
Assam which is also agitating the
mind of the people living in that area.
I do not know how we can deny a
separate status to the five hill districts,
since we have given the one hill dis-
trict of the Nagas the status of a sepa-
rate State. I should not be misunder-
stood that I support this demand for
a separate Hill State, but I am speak-
ing from the point of view of con-
sistency. I wish also to ventilate the
reactions of my ming in the matter of
handlinge of the affairs of north-
eastern India, namely Assam,

After partition there were our two
administrations in tha part of the
country. One was the Assam Admi-
nistration, and the other was the Tri-
pura Administration. Manipur was
also within Assam then, being one of
the 20 districts. Of course, there was
a common Governor, with a separate
administration. By introducing Part
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B States, we separated Manipur com-
pletely from Assam. Thus, if become
three administrations in that area,
After that, by the introduction of the
Sixth Schedule in the Constitution
we have made the six hill districts
of Aszam as autonomous districts;
although the Nagas did not accept
that, we made those hill districts
became autonomous districts, and we
set by five different administrations
for them. Thus, there were in all
eight adminisirations after the intro-
duction of the Sixth Schedule. Then,
by a stroke of the open, the six dis-
tricts of NEFA have been separated
from Assam. That became the ninth
in the line of administrations. Lastly,
the Naga State has now been carved
out. Thus, in that part of the coun-
try, since after the Partition, in place
of having two administrations, we are
now  having ten administrations.
Surely, the House will be able to
judge whether we are going in the
direction of integration or whether we
are not separating one from another
by sctting up these separate adminis-
trations. About oil finds, there is of
course very good news. [Last year
also the President in this Address had
made a reference to this. But I come
from an area where there are two
oil-fields, on worked by the Qil India
Limited, and the other by the Oil
and Natural Gas Commission. The
latter is a public sector organisation,
while the former is a private sector
organisation with of course, Govern-
ment participation. During the last
seven years, the Qil India Limited
have dug as many az 90 deep wells,
whereas the 0il and Natural Gas
Commission have dug during the last
two and a half years only two wells.
The performance of the ©0il India
Limited is such that with the oil that
they would find, they will be able to
feed two refineries. As against this,
the performance of the Oil and
Natural Gas Commission is that of the
two wells dug, one has been declared
dry, while in respect of the other
which was stated to contain some 50
million tons of oil, the position has
been contradicted by the hon.
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Minister here. So, the performance
of the public sector organisation has
to rise to the same level, as, if not
exceed, that of the private sector
organisition.

14.33 hrs.
[Mr. Depury-Seeaker in the Chair]

Luastly, I would like to mention a
word about the visit of foreign
dignitarics. A large number of foreign
dignitaries have visiting our country
very often, but we are extremely
sorry, and our whole people very
much dissatisfied at the fact that in
none of the itineraries of these
foreign dignitaries is Assam mention-
ed. Nobody goes to Assam. Assam
has always been neglected. We hope
that at least in future, when the
ilineraries of the foreign dignitaries
are drawn up, Assam would find some
place in them.

Shri Mohammed Imam (Chi‘ul-
drug): I am one of those who
characterise this Address as colour-
less, odourless and tasteless. On a
close study of the Address, we find
that our national difficulties are being
aggravated, and there is a growing
threat to the safety and integrity of
our country. The Address iiself gives
no assurance abecut the steps or
measures to be adopted by Govern-
ment for confronting, and for a solu-
tion of, the various problems that
face us.

The President has been pleased to
refer to the Third Five Year Plan,
and he has also referred to the rise
in national income. Hg has also
referred to the rise in prices. The
other day when Shri Ranga referred
to the Third Five Year Plan and offer-
ed some criticism, there was some
mild stir in this House. I may make
it quite clear that I am not against
the development of the country or
against the progress of the country.
Qur idea is that any economic plan-
ning in our country showld conform
to, and have some regard for, our
economic conditions as also to the
availability of internal resources. If
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this principle is not kept in view, I
am afraid we shall be in a tangled
web from which it will be difficult for
us to extricate ourselves. I am only
anxious that the goose which lays the
golden eggs should not be killed with
a view to mop up all the golden eggs,
ultimately finding that there is none.

Vo have Lad the experience of the
two previous Plans. We know what
cossiderable siresses and strains we
have to put up with., We are also
awairp of the extent to which the
peop's and the common man have
been burdened with oppressive taxa-
tion., We are also aware of the extent
to which the country has become
ind2btad both internaily and external.
ly. We are also aware of the extent
to which inflation has gone up and
is staring at us. For want of time, I
would not refer to how the country
has suffered and- what the impact of
the huge debt that we have contracted
has been, but suffice it for me to say
that the present debts have involved
the country in the payment of at least
Hs. 200 crores gvery year as interest,
and we are also leaving a huge
liability for posterity. I am concerned
at the incidence of taxation and the
impact it will have on the people if
we accept the Third Five Year Plan
and push it through. As we know,
we have no reserves. The entire
expenditure on the Third Five Year
Plan, which comes to Rs. 12,500 crores
has to be met out of borrowed funds,
deficit financing and taxation. The
taxation contemplated is about Rs. 1,650
crores. This means, in the course of
the Plan, in order to implement it,
the per capita taxation in the country
would be Rs. 40, apart from the taxes
which we have already been paying.
Just imagine what the plight of the
common man will be, and how oppres.
sive the weight of taxation will be.

Again, 1 may point out that the
Indian people have been taxed much
more than they were taxed before,
and the limit has been reached. Gov-
ernment may say that they levy these
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taxes in order to restore the prosperity
of the people or to make them happy.
I have already said that the theory
that the people are always taxed to
prosperity is one of the crudest
theories, It is a theory which has to
be expleded. Taxes must be levied
taking into consideration the living
oni. the carning capacity and
taxzble capacity of the people.
b2 other hand, here we find noth-
at indiseriminate and unlmited
taxation. '

I may also refer to the other impli-
catians of this  unlimited borrowing
and unlimited taxation, and the major
onz i1z ‘nflation. Inflatioa has reached
itz height, and as you know, people
are in the grips of a rigorous and
cruel inflation. With these taxes, and
with this over-expenditure, and with
this borrowing. I am afraid inflation
will go bevond their control; it will
go to such an exteat that I think,
perhaps, the common man will have
to starve. As it is, the prices of the
essential commodities are high. For
example, rice is sold at one seer a
rupee. Take it from me, after all
these taxes are levied, the inevitable
consequences will be that prices will
soar so high that we will be creating
a famine and rice, to take one
example, may be sold in quantities of
half a seer or one-fourth of a seer.
It is with a wview to protect the
common man from taxation, it is with
a view to protect him from inflation
that I plead that the Plan has to be
modified considerably. It should not
be as ambitious, or over-ambitious, as
is envisaged now, and it must conform,
as I have said to the economic posi-
tion of the State and the people.

The President has said that our
national income has gone up by about
6 or 7 per cent. The national income
might have gone up, but has anybody
considered how far the national ex-
penditure has gone up, how far the
earning capacity of the people has
gone up and how much they have
spent? I agree that ten years back
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the per capita income was about
Rs. 200. As against that, the per
capita expenditure was about Rs, 120
or Rs. 150. Now the per capita in-
come might have gone up to
Rs. 340, but the per capiia expendi-
ture has gone beyond that figure. So
his earning capacity might have in-
creased, but his standard of living has
gonz down. I dread to think of the
consequence; when the Third Five
Year Plan is attempted to be imple-
mented.

Let meo refer to  another matter
tha. has already been mentioned yes-
terday—the Jabalpur incident. I
know this incident has agitated the
minds of all right-thinking and patri-
otie Indians. These are unfortunate
happenings. It is unforiunate that
such incidents and occurrences have
been of late far more frequent than
they were before independence. (An
Hon. Member: No, no.). I am going
to prove that incidents of such magni-
tude, intensity and persistence have
become very frequent. I am not con-
cerned  with communal minorities
alons  There are number of minori-
ties in the country. There are linguis-
tic minorities, there are communal
minorities, there are political minori-
ties and there are other minorities. I
submit that if incidents of this nature
go on, the position of the minorities
will become far more vulnerable than
it is. They need protection.

We know that last year there were
the unhappy incidents of Assam
wherein scores of lives were lost and
property worth lakhs destroyed. That
was in the name of language. These
incidents were followed by the unfor-
tunate incident at Firozabad which
was of a long duration and great in-
tensity. Then we had the incident at
Bhopal, and then in some parts of
Bihar—I do not know the names of
the places. Now there is the incident
at Jabalpur. In the course of one
year, four or five incidents have oc-
curred. And what is surprising in all
such cases is that law and order is
surrendered to the riotous mob. I
could understand it taking place for
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some time, for a day, though it is the
duty of the local government and the
police and the military to come, curb-
it and put it down. But I cannot un-
derstand how such incidents and
riots could be allowed to go on for
weeks and weeks together, unless it
be with the acquiescence of the local
government or the police or, as was
pointed out vesterday by Shri Frank
Antheny, of the leaders. Is there no
police? Is there no military? Why
should such incidents be allowed to
continue, whoever may be a: fault?
Is it ‘mpossible to round up the cul-
prits and control such incidents with-
in one hour? The very fact that such
incidents affected so many persons,
with go many persons killed under the
very eves of the police and military
and so much property looted and des-
troyed, shows that there is something
radically wrong with our administra-
tion and system of Government. The
Government must function according
to democratic principles. But here I
am afraid it is not democracy that
functions, but it iz mobocracy and law
and order is surrendered to mobocracy.

Regarding this incident, I submit
the time has come when Government
should take some effeciive measures.
If such things are going to occur, it
will be a disgrace to the country, it
will be a disgrace to the Government
and it will be a blot on the fair name
of our gecular State, I agree that a
thorough investigation must be made.
Not only that. Steps and measures
must be adopted to check and pre-
vent such anti-national incidents.

Shri S. L. Saksena (Maharajganj):
Mr. Deputy-Speaker, the list of omis-
sions in the President’s Address has
been given by warious speakers. I
wish to comment up one, that is about
the Banaras Hindu University.

The President himself is the Visitor
of the University, Only two years
back, this House discussed she Banaras
Hindu University (Amendment) BillL
By that enactment, the elected Court
has been taken away and the elected
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Executive Council has been abolished.
In their place, a nominated Court and
a nominated Executive Council have
besn set up. Several times, we have
tried to raise guestions about that
‘here, tu: we have bren told that it is
an autonomous body. With due res-
pect, I say it is not an autonomous
body when everything is nominated
by the Visitor and he also does not
funct.on in hls discretion, because the
Education Ministry has taken over
the functions of the Visitor. There-
fore, I want to say that this subject
should be allowed to be discussed be-
cause this is the only forum where it
-can be discussed.

When that Bill was passed by this
House, we were told that the Mudaliar
Committee had revealed a serious state
of affairs in the University, and in
that Act provisions were made to
combat those things. One of the pro-
visions in the Act is section 30 which
lays down a procedure by which any
teacher in the University, whose acti-
vities were deterimental to the in-
terests of the University, could be
removed. You will remember that in
the Report of the Mudaliar Commit-
tee mention was made of Eastern U.P.
a dozen times by name. They said
that teachers from Eastern U.P. were
responsible for the evils of the Uni-
versity. We said here that some peo-
ple who were in power there were
prejudiced against Eastern U.P. There-
fore, that Committee was appointed
and thoir Report published. Now all
the powers of the University have
been taken away—the elected Senate,
the elected Court and elected Execu-
tive Council. And what was worse,
when the Act came into force, about
a dozen Professors, disiinguished in
their respective subjects and known
all over the world—one of them was
honoured by the award of Padma
Bhushan by the President—were is-
sued charg#-sheets. Their replies
were received and the Reviewing
Committee went through all the pro-
cesses. They could not find enough
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material to remove them. The Re-
viewing Committee were of the opinion
that they were not dangerous to the
Universily.

Then another course was taken.
They resorted to the ordinary power
in the statutes, that of giving six
months' notice and terminating the
services. After having gone through
the entire gamut of section 30 of the
Act. and having considered the report
of the Reviewng Committee, the
Executive Council terminated the ser-
vices under the ordinary provision in
the statutes that the services of a
teacher can be dispensed with by
giving 4 months' salary. These tea-
chers went up to the High Court and
the High Court rejected their appeal.
Then, they went to the Supreme
Court and the Supreme Court has
passed the severest strictures on the
conduct of the Executive Council. The
Supreme Court after having gone
through the entire gamut of the pro-
visions of the Act and after having
found that there was nothing against
them, has clearly stated that in now
dispensing with their gervices under
the ordinary provisions, the Executive
Council has acted illegally and wrong-
ly, and, therefore, all of them have
been ordered to be reinstated.

I wish to point out that this order
was passed by the Supreme Court on
the 10th of January and it is surpris-
ing that on the very same day—prob-
ably this was communicated to the
Vice-Chanceller by  telephone—the
Vice-Chancellor passed an order
against all these teachers. Although
the Supreme Court declared that the
previous order was null and void the
order given by the Executive Com-
mittee—the Vice-Chancellor paaszd
this order. He says:

“In my opinion an emergency
has arisen which requires that
immediate action should be taken
and in accordance with my powers
under Clauses (4) and (6) of Sta-
tute 9, I order that Shri Radhey
Shyam Sharma, Lecturer in Glass
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Technology, College of Technology,
should not act and function as the
Lecturer in Glass Technology,
College of Technology, and as a
member of any authority of the
University and of any Committee
of the University and should not
do teaching and academic work of
any kind and should not do ad-
ministrat've work of any kind and
should not perform any function
and duty and should not do any
work connected with the office
and the post which he holds, from
the date of this order, until the
next meeting of the Executive
‘Council which will give a final
decision andjor direction on the
subject matter of this order.”

After the judgment of the Supreme
Court suggesting that the previous
orders were null and void, the Vice-
Chancellor passes this order; and for
the last 2 months these teachers could
not enter the University. Probably,
even criminals would ndt have been
:ordered in this manner.

My complaint is against this Exe-
cutive Council. Out of about a 1,000
teachers in the University they have
only selected some 10 teachers all of
eastern U.P. and have framed charges
against them. After that tnese
teachers were dismissed under the
ordinary law. The Reviewing Crrma-
mittee did not approve of it. What
could be worse? The Executive
Council hag proved that it is partial,
that it is inimical to certain people,
that it is inimical to the inierests of
certain people,

I come from U.P. and I claim that
this University has, since its foundation,
been the one University to which the
people of eastern U.P. have been look-
ing for their education. Now, the
authorities, the Executive Council of
the University is inimical to their in-
terests. I say, they must go when even
the orders of the Supreme Court are
not honoured. I say this body has no
right to exist. I, therefore, submit that
the Visitor should have brought this
out in his Address—that the affairs of

PHALGUNA ¢4, 1882 (SAKA)

Address by the 1674
President

the Banaras Hindu University are not

in proper order.

One thing more. Another professor
has been dismissed. He was employed
very recently. He has been dismissed
as being blind. So far there have
been many others; half a dozen were
blind. But this professor alone has
been chosen by the Executive Council.
The Supreme Court has found that
that order was null and void and mali-
cious and should not be given effect to.

Shri Naldurgkar: Mr. Deputy-
Speaker, Sir, I have risen to support
the motion of Shri Bhakt Darshan.
Some of the hon. Members have criti-
cised the President’s Address as lack-
ing in inspiration, in enthusiasm -nd
that it also lacks a definite policy as
far as our frontiers are concerned. But
I may also say that all the speeches
that have been delivered by the mem-
bers of the opposition parties in this
House have also lacked in suggesting
a definite policy.

Do they want that the Government
of India should declare war against
China immediately? Do they mean
that our Government should send
armed forces to the frontiers with all
the military paraphernalia and go on
firing volleys after volleys? It is very
easy to criticise; but it is very difficult
for the opposition to suggest any con-
crete step on this matter.

In my opinion, there is a definite
policy in the Address of the President.
Certain words and phraseology used
by eminent persons carry certain im-
portant connotations and have a
special meaning. This is the case as
far as the President’s Address is
concerned. It has a definite policy, a
peaceful but firm policy of progres-
sive preparedness for defence which
has the support of our people and
which has also profoundly influenc-
ed world opinion. The Address says:

“This peaceful but firm policy
and progressive preparedmess for
defence has the support of our
people and has also profoundly
influenced world opinion. We
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firmly hold that the frontiers
between India and China have
been for long well established by
treaties custom and usage.”

14'58 hrs,

[Mr. SPEARER in the Chair]

The hon, President has suggested:

“China will persuade herself to
come to a satisfactory agreement.”

If China does not do that and
insists upon the illogical occupation
and incursion, then China would be
responsible for  future results. The
whole responsibility would be of
China if there is war resulting in
global warfare. It is a clear warning
to China. I differ from the opinion
of those hon, Members who have
criticised this Address as lacking in
creating enthusiasm or inspiration or
lacking in stating a definite policy.

Next, there is also one suggestion,
that our Government—

“cannot accept the results of
unilateral action or decisions
taken by China.”

This is a clear warning; and this is
sufficient as far as the situation is
concerned.

The President has given very valu-
able suggestions on page 8, in para
37. He says:

“I have drawn your attention
to the great tasks and burdens
that are in front of us all.”

The attention of both Houses has
been drawn to the dynamic and
explosive world situation; and in the
end the President says:

“l am confident that wisdom
and tolerance and the spirit of
co-operative endeavour will be
your guide.”

This is sufficient justification that
there is a definite policy in the
Address as far as,foreign policy is
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concerned, as far as the frontiers are
concerned. I want to point out that
the reference by the hon, President
to our Panchayat Raj must be wel-
come. It is nothing but the orienta-
tion of our previous panchayat raj;
in the previous days, the decisions of
the panchayat were implemented or
executed like the decree of the court
and there was domination of pancha-
yats. Now we are creating panchayat
raj in a different form. Our experi-
ence is that different persons are
elected from different shades of poli-
tical opinion and there is a clash in
the panchayats as far as administra-
tion is concerned. I therefore hope
that they will be wise enough in
future in this matter as they have to
play a great role in the development
of our nation.

15 hrs.

Now, I want to make this last
point—the constitution of a separate
State of Nagaland. An interim body
and the executive council have been
newly inaugurated there. There are
several tribes and they have different
cultural patterns and social and reli-
gious dogmas. I hope that the
leaders of Nagaland will try to unify
all these tribes though their task is a
hard one. I appeal to all the brothers
living in the Nagaland that they
abandon the cult of wviolence and
separatism and that they work and
co-operate with the present set up of
administration as Indians. I assure
on behalf of the House that we will
co-operate with them for their future
welfare, prosperity and progress.

Shri  Jawaharlal Nehru: Mr.
Speaker, Sir, so many hon, Members
have taken part in this discussion
and have put forward much in the
way of criticism, much in the way of
ideas or suggestions that I find it a
little difficult to deal with all this
multitude of good, and not so good,
ideas thrown out. No doubt, every-
thing that has been said here will be
given careful consideration by the
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Minisiries concerned. I feel that per-
haps it would be better for me not to
take up all these multitude of sepa-
rate points but rather to deal with
this guestion in its entirety, saying
something about the broad features.
Otherwise, we rather tend to lose our-
selves in detail, even though the
detail might be, and is often, impor-
tani, more especially, in the world
today and in India of today which is
so ful] of problems,

Now, Sir, first of all I should like
to refer to a criticism which has been
made strongly and forcefully by Shri
Asoka Mehta about the President's
Address being odourless, colourless
and generally inane. As members of
the Government, who are responsible
for the President’s Address that cri-
ticism applies to us cetainly. I am
prepared to say that that criticism is
partly justified. We, as a people, are
apt to go to extremes ofen in our
opinions or in our language to extre-
mes of euology or extremes of criti-
cism. I myself am often guilty of it;
we, all of us, are to some extent; and
one has to think, therefore, how far
in a State document such as the Pre-
sident’s Address one should allow
oneself to run away with one’s feel-
ings. It is easy to do that and some-
times one has a pleasant glow in doing
that. But I feel that, because of that
tendency of ours, we should restrain
our language on such occasions—not
always—snd try to be objective and
even colourless. Maybe, it is overdone
perhaps and the criticism, as I said,
may be justified. But the House may
remember al] the past Addresses—
how many are there, I forget, a dozen
or thereabout or more—and the langu-
age has followed a set pattern of
restraint. Whether that is good or
bad, opinions may differ—and more
especially when one feels rather
strongly about a subject, as, I have no
doubt, most hon. Members present
here do, as I do, when we think of
India, its problems and its future; we
fee] strongly about it. We are part of
India; we are emotionally wound up,
apart from the intellectual occupa-
tions, with the subject and because
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of that strong feeling, my own reac-
tion is restraint: restrain oneself not
to bg led away by one's strong
emotions on this subject so near to
our hearts and not to be led away,
even in judging a situation, by emo-
tion. However, I am merely mention-
ing this, not by way of an apology
but by way of an explanation. It is
easy—not very difficult—to be rheio-
rical. But normally speaking, the
problems we have to face, whether it
is a problem of our economic deve-
lopment with all its tremendous con-
sequences or whether it is a threat
or danger on our frontier, they are
easily capable of rhetoric. But
rhetoric does not solve them. What
perhaps helps in their solution is a
certain, rather cold logic and a cold
undersianding of a situation and a
capacity for cold action, backed by
warm emotion.

We are all engaged in this country
in a task of supreme magnitude and
when I think of this task which fate
and circumstances have faced us with,
I feel both—shall 1 say—both exhili-
rated by it and also feel the inadequacy
of ourselvez in facing this tremendous
task. It is not a task of today or this
year; it is a task of an age that we
face today. It is a task in the long
history of India which would stand
out—not we; we are small folk before
this great task. But this turn, the
change that is coming in India to
hundreds of millions of people, that
indeed is a mighty task by any
standard and no one can come up to
measure that great task. We are
all small folk and we only deal with
it with some confidence sometimes,
not because of supreme faith in our
own abilities to deal with it but acer-
tain faith in this India which has sur-
vived through the ages and a certain
faith in our people, hundreds and
millions of them and a certain faith
in this Assembly, this Parliament
which deals with it. It is that that
keeps us up. Who, however brilliant
or great he might be, could imagine
that he can face this task’ unaided or
by oneself or by small groups? For,
after all, it is a magnificent theme—
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the history of India for the past hun-
dreds of thousands of years. But
part of that magnificence attends
even to the present age in the last
generation or two who laboured and
succeeded in gaining the freedom of
India, and then, again, without respite,
has laboured to raise India to the
level that is her own right, a level in
internal prosperity, in internal well~
being, level in the councils of the
world. It is not a small task and not
a task which anyone ecan fulfil in a
short period, even of years. And
undoubtedly, however well-meaning
anyone might be, there will be mis-
takes made; there have been mistakes
made, because the task in a sense is
without precedent in this particular
context as indeed all national deve-
lopments are. There is no exact pre-
cedent for any nation because the
objective conditions in everything
that apply to that nation have not
been duplicated elsewhere,

And so we are engaged in this task.
You might consider as if all of us, the
millions in our country, who are
actors in this drama are weaving
some grand pattern in tapesiry, a
many-coloured pattern, in which
milliong of individua] threads go in
to give it shape and colour. We are
a many-coloured coun'ry, with many
hues and many differences, and yet
tied up also in infinite ways. Through-
out history that has been so. Today,
the high privilege has been given to
us, of weaving this pattern in our
brief lives and leave something worth-
while for fulure generations. It is a
theme for a great poet, a great writer.
How. can we dea! with it, and so,
in our inability to deal with it pro-
per'y and not to lose ourselves in
rhetoric because we feel so much, we
try to be matter of fact even though
there might be much passion behind
those simple words.

Hon. Members criticised and rightly
so, because this House is meant for
criticism, for searching ecriticism, and
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yet, I imagine that behind that criti-
cism there is a vast amount of agree-
ment about the fundamentals—about
the details, of course, there is bound
to be criticism, but about the funda-
mentals there is agreement. Perhaps,
there are some hon. Members who
even differ in regard to fundamentals.
May be. Sometimes I felt, when Shri
Ranga was speaking, that he differed
almost about everything that we did—
external, internal, domestic or other.
He seemed to think, and his party
seems to think, that instead of giving
thought to the problems and their com.
plexiiy, all that is necessary is to tell
us that he stands with God and that
will convince him that everybody is
in the right. I do not know exactly
whether he and his party have got a
moncpoly in God! I shal] think rather
poorly of God if that is so. However,
it is really extraordinary how, Shri
Ranga, sweeping away Planning,
sweeping away Externa) Affairs and
everything, in the full warmth of his
rhetorical address, went on, recardless
of fac.s or circumstances or reason or
logic. That iz not good enough for
us. We have to deal with fact and
circumstance.

If you think of our economic con-
dition which is the basic thing and
our Five Year Plans and the rest,
again they give you a vast field for
very legitimate criticism, and natu-
rally so. Do you think that we Mem-
bers of the Government, who may be
sitting here in serried ranks before
you, do no! criticise each other or
eriticise our own work? I can tell
you that though we do not agree with
all the criticismz made, we agree
with many things and many of the
criticisms, and we could add to those
criticisms ourselves. That is inevit-
able in the nature of things in this
tremendously complicated businesg of
planning for India, because, behind
these five year plans, al] these reports,
whatever may come into these docu-
ments, lies throbbing of our humanity,
400 millions, and only a superman can
deal with these problems with the
assurance of certainty. We can only
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grope, trying to learn from others,
trying to learn from the experience
of our own people, trying to learn
from our mistakes by trial and error,
etc, and go ahead and profit by the
criticisms, That is true.

But in criticising or in understand-
ing a certain picture, I submit that
Wwe must remember that wvalid and
helpful criticism comes only from an
overall look and not taking out a bit
regardless of its surrounding circum-
stances and dealing with it entirely
separately. The whole question of
planning is the inter-relation of a
hundred and thousand and million
things in the country. It is not leav-
ing things to chance or dealing with
something or put up a Dharamsala
here or a Yatimkhana there. That is
not planning. You may talk of a
Dharamsala and a Yatimkhana and
say they are steel works or this or
that. All that is not planning, even
if they are steel works or anything
else. Planning is an attempt to see
the life of the nation as a whole. Of
course, before you make that attempt,
you have an objective and the objec-
tive must be seeing the life of the
nation as a whole, the progress of the
400 million people here, not measured
by this group or that community
progressing or not.

Take the question of unemployment
which is so vital for us. Of course it
is vital. How are we to solve it? I
am not going into that question now,
but suggestions are made as if it is
through the knavery or folly of the
Government that the problem of un-
employment is not solved or this is
not done or that is not done. Now,
it so happens that the unemployment
problem is a problem of many coun-
tries in the wide world and not ours
only which increases its population by
50 or 60 lakhs. We must consider it,
but it is rather wunhelpful eriticism
merely to wave a flag and say that
unemployment is not solved,

First of all, we must have a clear
idea as to where we are going to:
broadly, and not in detail. Secondly,
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we must plan to go ahead in spite of
the views which Acharya Ranga was
pleased to express. We have to plan
to go ahead. Everybody recognises
that. (Inferruptions).

An Hon. Member: He is not
‘Acharya’,

Shri Tyagi (Dehradun): Shri Raja-
gopalachari!

Shri C. K. Bhattacharya (West
Dinajpur): Acharya Kripalani will be
offended.

Shri Jawaharlal Nehru: I must cha-
llenge all this. Shri Ranga is Acharya
Ranga and nothing else. Now, it is
possible that we might differ about
the ultimate picture. I am not quite
sure about the absolute uliimate pic-
ture. But we are nowhere near the
ultimate picture. So, the question of
difference is rather far from us. I do
not wani my couniry to be a replica
of the United States of America or the
Soviet Unicn or the United Kingdom
or any other country. Many new
problems have arisen there; from the
veiry fact that they have solved the
primary problems, new problems
arise, I have no doubt that new
problems will arise for us when we
soive the primary problems. But I
would not go inte that now. We can
have our own ideas. But for the
present we have certain basic, pri-
mary problems which are common to
humanity all over, which are common
to any Siate where vou wish to give
a good life or the opporiunity to live
a good life to every human being
living in the State. That is the pri-
mary piroblem before us. Afterwards
come other problems We must always
think, I submit, whatever Ministry or
department deals with it. of the 400
million people of India. The moment
vou forget that, you are off the track.
Many of our groups forget that fact.

I repeat what I have said. When
I have been asked “How manv prob-
lems?” 1 have said, we have 400
million problems in India.? That is
not a fanciful statement. Alwavs this
picture of numbers is before me,
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numbers crushed by poverty for ages
and struggling hard to get rid of it.
It is an inspiring sight to see them
struggling hard to get rid of it and
raising themselves by their own lab-
ours. So, we have to do that.

There are various ways for that.
There may be various ways. We can
learn from other countries. We can
learn from our own experience, But
there is not a shadow of doubt in my
mind and I submit in the mingd of any
person who thinks about it that the
only way to get rid of poverly in
India uliimately and to get employ-
ment is through the employment of
what are called modern methods of
science, industry, ete. There is no
other way and I want to convince, if
anybody thinks otherwise. How to
do it, one may argue about it. That
is the only Way which succeeded in
any country. You may evolve some
magical method. Not believing in
magic, T have to rely on logic.

We have to do tha! keeping in tune
with our own background, our own
genius, our own history, our own
capacity and all that. But it is basic
to profit by modern scientific techno-
logical methods. We may differ about
other fields of human endeavour, but
in this there can be no doubt. 1
repeat tha! you can only raise the
levels of India by the use of modern
technology and science, which bring
greater production and greater wealth
and which give you the opportunity
to raise the level of the people.
‘Otherwise, there is no opportunity.

We talk about social'sm. Some of
us—so far as I am concerned, 1 have
besn attracted to basic socialistic
ideas ever since I was a student at
college fifty years ago or more. People
argue about it, and there is room for
much argument, but if you analyse it,
¥ou come back to modern scientific
technological methods and there is no
socialism unless you adopt them and
you produce the wherewithal for
people to improve, Otherwise, you
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—lt
do not. These are general conside-
ra'‘ions,

Coming to our economy, again many
criticisms made are justified and yet,
I think those crilicisms somehow miss
the point. In considering our eco-
nomy, you may consider agriculture,
industry or bosie thine—human beings,
thet is to say, trained humapn beings,
because once you admit the fact that
sciontific and technological methods
arc noacessary, vou must have train-
ed human beings. A man who can
del'ver a speech and can do no'hing
else is not gocd in the world, except
possibly that he can get elected to
some council or other. He may be
extraordinarily good at that, but he
cannot build a bridge or put up a
steel plant; he cannot do a hundred
and one thing: one has to do today.
So, that is necessary.

Shri Tangamani (Madurai): 1Is it
prop.r for the hon. Prime Minister to
refer to Members in the way in
which he has referred?

Shri Jawaharlal Nehru: I did not
refer to Members of Parliament; 1
ruferred to some council.

Mr., Speaker: He did not refer
to Members of Parliament. There
can be engineers and doctors here
also.

Shri Jawaharlal Neiru: If you look
at agriculture today—much has been
said about Agriculture—I think you
will nctice a very marked change in
our agriculture, i.e, the process of
change is going on. I think that that
process is the result of the past dozen
years’ work and facts and circum-
stances. 1 am not taking the credit
for it. A hundreq factors have gone
into it and thers it is at work. I
have no doub® in my mind that it is
moving in the right direct'on and
that we have taken a turn. There is
going to be extremely difficult work
ah:ad, but we have taken a turn in
the r'ght direction and food pro-
duction w1l grow,

We are dependent and we are like-
ly to continue to be dependent for a



1685 Motion on

fairly considcrable time on nature,
monsoons, etc. We can lessen our de-
pendence progressively by keeping
stocks, resorting to intensive agricul-
tur: and so on, wnch we are doing.
Never‘heless, we are dependent. As
hon. Members know very well, a coun-
try like China is depandent, in spite
of all that it has done., It has done a
great deal in the improvement of
agriculture and yet, it is facing one of
the mos’ terr ble famines in the
whole history of China today. So,
there it iz—certa‘n factors which you
cannot ignore, which you ignore at
your peril—and a critic’sm without
keeping that background in wview is
not helpful.

1 think that agriculture is improv-
ing to th: extent it is becoming
modern, to the extent it is usng be’ter
ploughs, better seeds and various other
better things which everyone knows.
The farmer has to become a more
modern farmer. There is no other
way and to the extent he is becom-
ing co-operative, he is improving.
The type of farmer that Acharya
Ranga has in view and which he stres-
ses is the self-sufficient, self-contain-
ed, isolated, ignorant man; that is the
farmer of h's concep*ion. There can
never be any progress in that way.
The whole experience of the waorld
t:lls us that. It is all very well when
there is plenty of land, plenty of
everyth'ng and people had a fairly low
standard of living when you can
carry on like that, but no today. So,
I feel that agriculture, broadly speak-
ing, is doing well.

Coming to industry, the spectacle in
regard to industry is not merely satis-
fying; it is elec‘rify’'ng and spectacu-
lar. It shakes one up—the rapidity
with which changes are taking place
in this country. I do not know if
th's House realises it or not, because
we live in these surroundings and we
do not quite realise what is happening
round about us. We are used to it
But a person who comes and has a
look at it from outside, a competent
observer, is amazed at what he sees in
ths country in regard to industry.
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One knows about the big industries
more or less, but few people know
about the revolutionary change that is
coming over India in regard to the
middle and small industries. We see
the descript'on of them by competent
observers from outside.

I do not imagine that T attach more
importance to observers' opinion than
to our own. I merely say so because
the observers are critics of ours and
they are not likely to run away with
the praise of us unless they were
compelled by c'rcumstances. When
prople like bankers, a community of
people who are not normally very
loveable, individuals apart of course,
describe this as spectacular progress,
it has some meaning.

The other day I was reading an
article by a very eminent financ’al
editor of a great newspaper and what
he said astonished me. I do not know
where it is now. He said about small
and middle industries in India: “It is
growing up everywhere in a wild rush
and scrample”. Observe the words
“wild rush and scramble”. He was
astounded, He criticised in his article
many things but he said the whole of
India is seething with growth, dyna-
mism. These are the impressions that
outside people get. Here we are sit-
ting, pulling our hair over our eyes
and weeping and wailing that nothing
is being done. It is extraordinary this
missing the reality, missing the subs-
tance of things for certain superficial
things which are bad, which are ad-
m'tted as bad. I admit they are bad.
Of course, there are bad things, infi-
nite number of bad things in our
country. But there it is.

Here we are living at this historic
moment of Ind'a with enormows
changes coming every day among a
vast number of people in a variety of
ways, whether it is the farmer or whe-
ther it is the educational apparatus
which we criticise often and r'ghtly
criticise; and yet that educational
apparatus is revolutionising India. We
must keep this in view—our educa-
tional apparatus. I criticise it, every-
body cr'ticises it; but realise that in
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spite of all that criticism and the
criticism is justified often neverthe-
less, it is playing a tremendous role
in revolutionising India. All these
vast numbers, today I am told—I do
not know, they grow from month to
month in numbers—there are 45 mil-
lion boys and girls in India, which is
a considerable number, growing by a
million every year, which by the end
of the Third Plan will be over 60
million and so on. Boys and girls,
in millions—and girls, 1 repeat:
because they are the revolutionary
factor, because when the home is re-
volutioninsing everything is revolu-
tionising. So, from a hundred direc-
tions all these are being done.

So, if we look at this question in
this broad way, one feels not only
a sense of elation but a sense of
triumph, not one’s own triumph
because we are cogs in this mighty
wheel—Parliament, State Assemblies,
and millions of people work‘ng in
factories, the field in education and
in what not. It is an enormous factory
of India, if I may say so, working
more and more efficiently. It is a
tremendous task and I should like to
convey, not merely in rhetoric but in
simple language, the excitement of
looking at this picture, of thinking of
this picture. There is a tremendous
excitement in ijt.

If you read the Five Year Plan re-
port, well, certainly it is rather bald
in quoting facts, and literary quali-
ties are not found there; but, never-
theless, if you analyse it, if you look
at it and go beyond the details to the
skelton, it is throbbing with life and
blood of a wvast number of human
beings because it deals with a wvast
number of human beings, their pro-
gress in a multitude of fields and all
that. That is an approach which may
be called an emotional approach but
there is something in it and if we
have it and analyse these things then
we are likey to get a truer picture
than sticking at every small part of it
which may not be to our liking.
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So, I submit that our economy is
passing through a very difficult stage
and inevitable stage, a stage which is
a welcome stage, because out of that
difficulty we emerge into better times.
We can never emerge into be‘ter t'mes
without passing through that difficult
phase. We are doing that and it is
nothing to be sorry about. No coun-
try goes ahead without passing through
these difficulties, whether it is agri-
culturz or whether it is industry. And
I could go more deeply into the in-
dustrial things, what is happening in
India, what gains we have made, to
support my argument, but I shall not
take the time of the House in that
way.

I forget now, T think it was Shri
Ranga who, among other things, talk-
ed about our forgetting the handloom
weavers and in*roducing powerlooms
and thus driving people out of it.
Now, that exhibits two things. First
of all, he did not know his facts.
Secondly, he does not realise, as I
wish he would, that it is through
better techn’ques that we advance, not
through sticking to old technigues.
We do stick to old things for social
reasons where a change-over might do
harm immediately. That is a different
matter. But it iz through higher
techniques that a ecountry advances.
Now, take this handloom business. I
have some figures here. The hand-
loom industry is an outstanding
example of rehabilitation of 24 million
handlooms and handloom  weavers;
that is, far more people are working
now than there used to be. The pro-
duction of handloom cleth has risen
from 850 million yards in 1951 to
1,860 million yards in 1960, an in-
crease of about 150 per cent. 40 per
cent of this increase is in the co-
operative sector which shows how co-
operatives are creeping up and ad-
vancing.

Then, I think Shri Dange talked
about the Nagpur Resolution....

An Hon. Member: Co-operative
farming.
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Shri Jawaharlal Nehru: Yes, and
something about our forgetting the
Nagpur Resolution. He said  that.
Well, I can assure him that he is
wrong in thinking that any of us has
forgotten it. It is not only there, but
it is being worked out, not only in
our minds but in our actions, and co-
operation is growing in Tndia fairly
fast. There are two things—service
co-operatives and joint farming co-
operatives. It is true that the service
co-operatives are growing much faster.
We are laying great stress on them to
spread them out; the other is also
growing. We deliberately wanted it
because the whole idea of co-opera-
tion is not a mere idea of goodwill
and people have to be trained for it.
We want to take them step by step
because our ideal is that wherever
possible and wherever agreed to, we
should have agricultural joint farm-
ing. But we are quite content if for
the moment we spread out the service
co-operatives everywhere. And we
have little doubt in our minds that
many of them will take the next step.
It is up to them to take that step.
We are not going to compel them to
do that. And joint co-operative farm-
ing, remember, does not mean their
being deprived of their land because
their ownership also will continue.

Take another thing. Take the pro-
duction of sugar, how sugar has
jumped up suddenly and provided us
with enormous surplus. Take some-
thing else. Take steel. Now it re-
minds me of something slightly dif-
ferent. You may remember, some of
you, what Lenin said once in the early
days of the Soviet Revolution. He
said Communism is Soviets plus
electricity. I am prepared to accept
that for India saying, not communism,
but progress is panchayats plus elec-
tric power—a slight variation of the
theme. Electricity is the main thing.
Electric power means the motive force
for changing things, for modernising
things, for modern industry, modern
agriculture, everything, and the pan-
chayat is the panchayat, whether that
is small panchayat or big panchayat
which is Parliament, whatever it is,
mainly small panchayats; that, plus
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electric power, will change India.

I may mention to you with some
diffidence that there is one matter
which troubles me about our planning
and that is that our electric power 1s
net advanc'ng fast enough. We are
trying to do so. No doubt, we are
advancing, but it is not fast enough
to my liking. But there it is. There
is no question of my liking or any-
body else’s liking. We have to do so
many things and balance them. We
have to give up many things that we
like for the time being.

I was mentioning steel. In steel, I
am credibly informed that so far as
capacity is concerned we have ful-
filled the targets laid down for the
Second Five-Year Plan. Acharya
Kripalani said, I think, that we had
not done half of that—some such
figure he gave; I forget the exact
figure, He felt that we had fallen far
behind. That is not quite correct. It
depends on how you look at it. It
is true that although we have got the
full capacity, that is, the machines ete.
for that full target, these machines
will not produce the full results sud-
denly because, just like a new car, it
takes a little time to tune in. But the
production capacity that we had laid
down is there. It is completed and
in the course of next year or 18
months more and more will be pro-
duced till it not only produces that
much but other factors will come in
and more will be produced. So, so
far in spite of difficulties and in spite
of many things steel has come up to
expectations. Now our chief concern
must be to increase it.

Shri Dange gave some very Te-
markable figures. I was not here un-
fortunately but T read his speech in
the official records. I nearly turned
a somer sault when I read them. I
shall try to give what he said. He said
that Czechoslovakia produces 100 mil-
lion tons of steel: some such thing.

An Hon, Member: No.

Shri Muhammed Elias (Howrah):
He said that it produces 6% million
tons. "

Shri Jawaharlal Nehru: I have got
the official record here.
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Shri Muhammed Elias: He said that
it produces 64 million tons today and
that in two years' time it will go up
to 134 million tons.

Shri Jawaharlal Nehru: [ am very
glad to learn it. But I hope he will
correct the official record. He has
given amazing figures. I will read them
out.

An Hon. Member: It is “uncorrect-
ed”.

Shri Jawaharlal Nehru: Shri Dange
said:

“Considering the vast size, the
vast population and our needs,
what is being done is nothing for
a country of 400 millions. Even if
you (India) go to 400 million tons
of steel, what is it? 12 million
people of Czechoslovakia has got
800 million tons of steel produc-
tion....”

An Hon. Member: 64 million tons.

Shri Jawaharlal Nehru: My be. He
goes on to say:

“The fashion is to have too
many independent countries. A
small country like Luxembourg
produced 300 million tons of
steel........ "

Shri Tyagi: How much per capita?

Shri Jawaharlal Nehru: I was really
taken quite aback because the total
production of the world is not up to
that.

An Hon. Member: It is the uncor-
rected record of his speech.

Shri Jawaharlal Nehru: I know it
is an obvious mistake. But this shows
how even trained intellect Tuns into
obvious mistakes.

I just mentioned power. I was sort
of repeating what Lenin said. But
really T would like to add that steel
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and power are the two basic things
which will control the nation’s growth.
Even now some people seem tp think
that we are rather overdoing things
in steel. I should like to say with
supreme confidence in this matter
that you can never produce enough
steel. I do not know about a hund-
red years hence. I am talking about
the present age, It does not matter
how much steel you produce, you will
be short of your requirements. Tt is
an extra-ordinary thing. Here is the
Soviet Union producing, 1 think, 71
million tons and increasing its pro-
duction by several millions every.
vear. I think by the end of their pre-
sent Plan they are going up to 94
million tong or something like that
and they are prepared to buy our iron
and steel as much as we can sell them.
There is never any surplus in a grow-
ing dynamic country. It is only where
people think in static terms or, as pri-
vate enterprise often does, in terms of
high prices, scarcity of the commodity
and the demand being greater, that
this idea comes up, namely, “Oh!
there will be over-production”. There
is no such thing as over-production
except that there is over-poverty in a
country and you remain static. There-
fore steel and power have to go ahead
and it is absolutely essential for us
here and now today to think of in-
creasing our steel production by set-
ting up new plants, by setting up the
fourth, the fifth, the sixth, the seventh
and the tenth plant. This will have to
go on. I want to make it perfectly
clear that it is in the measure and on
the advance in our steel production
will depend our advance in agricul-
ture, leave out industry. Even today
our agriculture iz suffering for lack
of iron and steel. Though we produce
more, wWe consume even more because
a dynamic economy means consuming
much more. Therefore it iz of the
utmost importance for us to go ahead
with our fourth steel plant. T am
rather sorry that it is has not got
moving as I should like it to from
now onwards. We are waiting for
some magical date when it will be
said that the Third Plan starts today.
This, T take it, is some kingd of a reflex
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of our habit in our country of waiting
for auspicious dates for doing anything.

In regard to planning, if I may say
50, there are no periods of planning.
Planning is a continuous process. A
period only comes in for you to test
how much you have done. Otherwise,
there is no date. 1 was told only
yesterday by the eminent guest from
the Soviet Union who has come here,
Mr. Kosygin, the Deputy Prime Minis-
ter, that they have given up their old
conception of planning periods because
it made people think in set periods
while planning was a continuous pro-
cess. It never stops. So he said, “Now
we plan every year for five years and
not for five years which are being re-
duced and become four next year and
taen three years, two years and one
year and then we again start with
another five years. No. Every year
we plan for five years. The five years
remain. Next year the five years are
four years overlapping and one year
more. So you never end the five
vears. It goes on and on.” Whether
iy is clear to this House or not I
do not know because it is not com-
pletely clear to me. But the point is
that planning ig a continuouus thing.
If you can do a thing today, it has
to be done today. You should not wait
for a date to do it especially in basic
things like iron, coal and power. You
are always short of them.

Now take coal. Coal also has done
well inspite of many difficulties in the
way. I hope I am right in my figures.
60 million tons are being produced
now. That is, again, the capacity for
producing 60 million tons has come
about now. The difficulty has arisen
in transport and it is a fairly serious
difficulty for the time being. Of course
it will be got over in three, four or
five months, but it is a present diffi-
culty. The difficulty has arisen because
we have gone ahead faster in other
matters. It is an odq thing that if
you do not advance equally on all
fronts, you lag behind. There is a
bottleneck. Now, coal is there. Last
year, we got complaints that steel
manufacture was suffering for lack
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of coal. We bustled about and tried
to do our best about coal and coal
came up to standard Then, we found
that there was difficulty about its
transport to various parts of the
country. While steel was waiting and
ocoal was there, transport came in the
way. Improvements were made. There
was much swifter movement. They
started moving them on Sundays
which they did not use to. There were
various other things. Even so, at the
present moment, there is a gap: not
a big gap, but there iz a gap which
will not be filled fully till more wa-
gons and all that are ready.

Acharya Kripalani (Sitamarhi):
Does it not mean that the planning
was defective?

Shri Jawaharlal Nehru: That is se,
exactly. As almost always, the Ac-
harya is right.

Shri Braj Raj Simgh: Every Ac-
harya?

Shri Jawaharlal Nehru: We are all
human beings.

For instance, take one thing, The
whole production system received a
blow from the general strike. It cost
us a lot of money. Apart from the
money spent, in production, in iron
and steel, especially in coal and rail-
way traffic, it just put back the clock.
All these things happened. It is not
planned things., Sometimes, planning
is wrong or some additional demands
oceur. It is a frightfully difficult thing
to plan so as to make everything fit
in exactly in a huge country like
India. I admit, jt may be due to some-
body's mistake, But, somebody’s mis-
take is our mistake in that. In these
matters, I have given instances.

In this particular matter, if I may
finally say, so far as the industrial
sector is concerned, it is marching
pretty fast and well. There are mis-
takes. Yes; there are justified criti-
cisms. It is advancing fast. I have
not the shadow of a doubt that India
will industrialise itself more and more
rapidly. In agriculture, there are
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always doubtful elements But, I be-
lieve we have turned the corner and
we will advance, One of the reasons
why I say so is something not direct-
1y connected with agriculture, but the
coming of the Panchayat Samithis,
which, I think, is going to have a
powerful effect on agricultural pro-
duction.

I may deal with some foreign policy
matters, First, to come back to our
friend Acharya Ranga, he made rather
remarkable statements about our
Defence and about the appointment or
nomination of the successor to the pre-
sent Chief of Staff of the Army. He
said, why was it done so early. If
Shri Ranga had tried to find out, this
is a common practice and a very right
practice in most of the countries. Nor-
mally, the successor is appointed seve-
ral months ahead for a variety of rea-
sons, one of them being, the successor
himself comes and overlaps. He sits
there and sees for some time at the
headquarters to get into the run of
things. There are other reasons too.
It is a normal thing. It is always done
in England and most other countries.
Here, it is always done. There is noth-
ing remarkable about it.

As for appointments, I do not know
how much hon, Members have gone
intp these matters. Most of the ap-
pointments, of course, are made by
Selection Committees of senior officers.
There are some, right at the top, which
are made finally by the Appointments
Committee of the Cabinet, at the re-
commendation, naturally, from the
Defence. They consider the names and
that is the practice followed through-
out.

As I am referring to Defence, I
would like to say that Shri Asoka
Mehta, I believe, made a suggestion
with an element of complaint in it that
a proper White Paper on Defence or
something like that is not produced
here ag it is in England. I am not
{iully acquainted with the British prac-

ce.
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Some Hon, Members: Uniteq States.

Some Hon. Members; United King-
dom.

Shri Jawaharlal Nehru: My recollec-
tion is that White Papers are produc-
ed there for special things. For ins-
tance, in regard to type of weapon to
be used, weapon meaning nowadays
some of those very modern weapons,
usually aircraft of a very particular
type, without human control, which is
controlled from a distance, electroni-
cally controlled, and al] that. How-
ever, we should be very glad to and
we shall, go into it. I have been ask-
ed to say so by the Defence Minister
who will now come. He is engaged in
a committee,

Some Hon. Members: He is here.

Shri Jawaharlal Nehru: We would
look into this matter and present be-
fore the House such information as we
can. Obviously, information about
troop movements and the rest is not
normally supplied. Information which
may help the enemy or the prospective
enemy is not normally given out to
the public, That is obvious.

In the matter of Defence, we started
Independence by breaking an old tra-
dition of the Army which was that all
the thinking was to be done in White-
hall, that is, United Kingdom thought
and laid down policies, and further
that nearly all the important produc-
tion was to be done in the United
Kingdom: not in India. We had Ord-
nance factories. Previously they practi-
cally did nothing at all. Very little.
After the first World War, the exigen-
cies of the war forced them to produce
some things here. After the Second
World War, again, they were forced
to produce more because they could
10t get them. Undoubtedly, our Ord-
1ance factories got a boost because of
those wars and because of being cut
off from England. Nevertheless, im-
portant things were all made there.
So, both in regard to any planning and
thinking, etc., it was a business of
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Whitehall and production was essen-
tialiy the business of the United King-

dom also, We had to overcome that -

because modern war jis essentially con-
cerned with thinking and weapons, not
merely with soldiers and parade. We
had to bring about these important
changes. Immediately after Indepen-
dence, we had to deal with the Kash-
mir operations and other difficulties.
Al] these processes of change had been
going on.

One of the most outstanding deve-
lopments has been the advance in our
weapons production and in the scien-
tific thinking behind them. Scientific
department of the Defence Ministry is
an outstanding thing now in science
and especially that science related to
defence, The quality of the weapons,
etc. that you may produce is the basic
defence nowadays. Our production
programme has made remarkable pro-
gress. Presently, say, in aircraft, etc.,
it will be visible to all of us. Our
programme for the production of mili-
tary trucks in Jabalpur hag gone well.
They are producing, I think, 120 trucks
a month, very good trucks, which is
likely to go up soon to 150 trucks a
month. So, there is advance on these
lines, which are basic to defence.

16 hrs,

Now, I may mention some other as-
pect, because I saw it yesterday only.
The National Cadet Corps hag grown
double and quadruple. It is growing
fast, and I think one may look forward
to the day when practically every stu-
dent will be in the National Cadet
Corps. And I might mention that a
very large proportion of our officers.
the new officers who are coming in,
are those who have been in the NCC
before,

I cannot go into our defence dispo-
sitions, obviously, but they were based
originally largely on our north-west-
ern frontier, and east too. To be
frank about it, they were based on our
unfortunate position vis-a-vis Pakis-
tan. Then comes the China trouble
and we have had to think afresh. We
have given a good deal of thought to
it, and made such arrangements, and
are making them, as are within our
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capacity. Take roads. We are build-

ing roads pretty fast, much faster than

the normal procedures allow,

Some hon. Member said: why don't
you start doing this? As Acharya Kri-
palani is smiling, he must have said
it!

Acharya Kripalani: You are build-
ing roads much faster than the PWD
which is very notorious for its speed
and integrity.

Shri Jawaharlal Nehru: I think
Shri Asoka Mehta especially asked this
question. His question was: when
and how and during what period the
Chinese aggression took place?

When the Chinese forces first enter-
ed Tibet, that is tea years ago in
1950-51, frankly we did not expect any
trouble on our borders, but, naturally,
looking at things in some historical
perspective, we thought that the whole
nature of our border had changed. It
was a dead border, it was now becom-
ing alive, and we began to think in
terms of the protection of that border,
that is, the border with Tibet at that
time.

Our attention was first directed,
naturally—at least it was directed,
naturally or not—to these borders, and
a high-level, high-power committee
was appointed, the Border Defence
Committee, right then in 1951 or 1952,
I forget. This Committee presented
a comprehensive report, and many of
the suggestions were accepted by
Government, some were not. This
was ten years ago.

Also, when we thought of our bor-
der, we thought the danger was more
probable in the north-east frontier
agency border. It may have been a
mistake of ours in calculating this, but
we thought of that first, to protect it.
I am talking about 1951, remember
that, ten years ago.

In 1950, that is before this had hap-
pened, there were five checkposts,
only five checkposts on the border—
two in Himachal Pradesh and three in
NEFA, along the northern border.
Within a year, because of these
changes that took place in Tibet, by
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April, 1951, this number had been in-
creased to 25, and most of the impor-
tant routes were covered, I am talk-
ing about NEFA. A little later, this
number was further increased all
along the NEFA border and the mid-
dle sector, i.e., Uttar Pradesh, Hima-
chal Pradesh etc. In 1954 these check-
posts moved closer to the actual bor-
der in NEFA and the middle sector.
I am mentioning this, that this fact
was given thought to by us even in
those days.

In Ladakh, again, in 1951, some
checkposts were established. Thig is
a vast area. In these checkposts, army
units were stationed at various places
in Ladakh, rather distant from each
other, and expeditions were sent to
the furthest limits of our territory
from 1951 onwards both by the police
and the army. These expeditions were
in the nature of mountain expedi-
tions, mountaineers and others a group
and others, a group of ten or 15 persons
of ten or 15 persons going ahead. In
1954, in order to strengthen the ad-
ministration,——there was no imme-
diate threat to us, but nevertheless,
in order to strengthen the administra-
tion—checkposts were taken over by
the Central Government in Ladakh
and further checkposts were estab-
lished. The only area where we did
not establish checkposts was the
uninhabited area, the Aksaichin area—
not that we did not want to , but we
were busy with the other areas, and
also it is a very difficult area. Even
there, expeditions were sent. Between
1950 and 1959, 16 such expeditions
were sent to various parts of Ladakh.

There were some seasonal carvan
routes in the Aksaichin area which had
been used for a long time past by
caravans. The Chinese used them also
in the past, when we did not connect
it with any kind of aggression. It was
a common practice. This is right in
the northeastern bit, about the road
which came up here. This was not
supposed to mean sovereignty. It was
a caravan route being used by any
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party. This is a centra] Asian route.
There were very few roads or routes
there, and it was supposed to be open
traffic,

In 1955—we did nt know this date
then, we found out later—the Chinese
started levelling the caravan route for
the purpose of using it as a motorable
tract. It took them about a couple of
years. It was not clear to us then
whether this proposed motor way cros-
sed our territory. The first suspicion
that this might be came to us in 1957,
from a map published in Peking.

Shri Braj Raj Singh: It took two
years.

Shri Jawaharlal Nehru: Two years,
probably two years.

We did not even then know defini-
tely whether this transgressed our
territory. The map was a small map,
about half a magazine page. We did
not know, but we began to suspect it.
As we did not have proof, we did not
protest then.

In the following summer, that is in
1958 summer, two patrol parties were
sent to locate the two extremities of
this road, about which we had heard.
A patrol party which went to the south
located the road as actually crossing
our territory, a corner of our terri-
toy. The other party did not return
for some time. We thereupon drew the
attention of the Chinese Government to
this party which had not returned, and
enquired from them, and to the fact of
the road having crossed our territory.
This was first on the 18th October,
1958. The first party had returned
about a month earlier and the second
party had not returned. It was only
when the two parties returned that it
was confirmed that the Chinese were
using this corner of Indian territory as
a highway. Even then, no Chinese
posts were established west of the
highway. The route parallel to this
road was used by our army expedition
in 1958, and they did not detect any
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evidence of any Chinese intrusion.
After that October letter, we were cor-
responding with the Chinese Govern-
ment, we were waiting for their reply
to our protest. Replies take two or
three months in coming, and I think
the first one came either in December
or January, Then this went on. In
March, 1959, disturbances took place
in Tibet, this uprising in Tibet; and
other correspndence with the Chinese
Government took place. In June,
1959, one of our patrols was sent
towards Lanak La along the Chang
Chenmo Valley, but no Chinese were
found there. It thus apears that the
major consolidation of the Chinese hold
west of the highway took place bet-
ween June and October, 1959. This
was detected by some of our patrols
which were moving north to establish
posts at Chang-lung Lungpa and other
places; this led to the Kongka Pass ex-
padition where shooting took place and
a number of our policemen were shot
down.

Thus, the ordinary caravan route
across the Northern Aksai Chain area
was gradually used by the Chinese in
the early fifties, first as a pure caravan
road and then as a motorable road.
Later, it was improved for motor
traffic.

The real Chinese advance, how-
ever, took place after the Tibetan up-
rising and in the middle of 1959. This,
of course, has nothing to do with the
maps. About the maps, we have
been protesting for a long time pre-
viously. So far as the maps were con-
cerned, we have been protesting
about those for some years past, but
an actual protest was sent to them
about the Aksai Chin area specifical-
ly in October, 1958, as I have men-
tioned, after we had received infor-
mation about this motorable road.
Correspondence about this was being
carried on with the Chinese Gov-
ernment when the Tibetan uprising
took place in 1959. It was about this
time that the Prime Minister brought
this matter up before Parliament in
August, 1959.
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Since the autumn of 1959, there
has been no further aggression on
our territory by the Chinese, even
though their maps had varied.

Now, there are two points that I
should like to mention. One point,
as I have just stated, is that since
August, 1959, the position might be
said to be stabilised where it was
then. There has been no further in-
trusion by them, and we are fairly
well protected to prevent such an
intrusion.

The second point is that the charge
made against Government that we
hid this fact of Chinese aggression,
is, I submit, not quite fair or correct.
The fact is that it was known to us
for the first time when the two
patrols returned, it became definitely
known to us about that little corner,
that the caravan route was being
changed into a motorable road. And
we wrote to the Chinese Government
in October, 1958. And we were wait-
ing for their reply. We did not wish,
in a matter of this kind, to come to
Parliament without investigating and
finding out what their reply was.
Their reply came, rather an inade-
quate reply came—I forget now, I
think,—probably in January. We re-
plied again, and enquired further.
And then, suddenly, in March came
the whole Tibetan uprising, which
became a larger issue to which this
was tacked on, because we were al-
ways talking about this. And in 1959,
when this major advance took place
we brought this matter immediately
before the House.

As a matter of fact, we have been
taking steps all along, from 1951 on-
wards, on this border. We had taken
steps much more effectively on the
NEFA border; it was a very difficult
border; there was no administration
for hundreds of miles; and we concen-
trated on that, and concentrated with
such effect that we have been able to
prevent any incursion on that border;
apart from that little village, that
Longju business, otherwise, there has
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been no incursion, because it has been
prevented. Since then, we have
taken other steps to strengthen our
posts everywhere, and our road pro-
gramme has been getting on very
well.

I have not touched upon the vari-
ous other matters, and I have taken
a long time already. About the
Congo, the House may have seen that
yesterday, a resolution was passed by
the Security Council; yesterday or
rather the day before, for the first
time, the Security Council has passed
a resolution on the Congo, since its
resolution, I forget, in August or
September or somewhere then. In
spite of these troubles happening in
the Congo, the amazing thing was
that the Security Cuncil looked on
and remained silent. That was not
because they were not interested but
simply because in the Security Coun-
cil itself, there was a tug of war, and
this was reflected on the operations
in the Congo, but there it was. For
the first time, they have passed a
resolution which, in our thinking, is
a good one, in so far as it goes. In
some matters, we would have liked it
to go a little further, but in so far as
it goes, it is a good resolution. Now,
the question is how far it would be
acted upon.

Unfortunately, the previous resolu-
tions of the Security Council passed
last year, to begin with, were not bad
resolutions, but by what we thought
as a strained interpretation of them,
it was said that nothing could be
done under those resolutions. I trust
that the present resolutions would
not be interpreted in that very limit-
ed and restricted way.

A question does arise now, and I
said something about it this morning
here in answer to a question, about
our sending the Indian Armed Forces
there. Thr Secretary-General of the
UN asked us to send some Forces
some time ago, about three weeks
ago or s0. On the one hand, we felt
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that the United Nations must conti-
nue to function in the Congo; their
withdrawal would mean disaster. On
the other hand, the UN was actually
not functioning; it was sitting there
merely; we did not want to send our
people there to be insulted from time
to time, and to do nothing, to waste
them there in a sense. So, we were in
a difficulty, and we pointed out this
difficulty to the Secretary-General
and said that if we would be convin-
ced that the UN was going to adopt a
vigorous policy there, then, we might
consider sending some of our Forces.
Well, that position remains the same
except that the recent resolution ot
the Security Council has made it
appear that a vigorous policy will be
pursued, and, therefore, the possibili-
ty of our sending some Armed
Forces has come nearer.

I am afraid that aithough I have
taken a great deal of time, I have not
touched on many of the criticisms
etc. which have been made. But
there is one thing more, Sir, which I
might explain, if you would permit
me, and that is about this tri-junc-
tion between India, Burma and
China, First of all, I should like to
say that it is not right for any hon.
Member to criticise Burma in regard
to this matter. Burma has done noth-
ing, unless, of course, Burma could
simply refuse to deal with China;
that is a different matter. Burma has
been carrying on these negotiations
with China for three, or four or five
years, I forget, for how long, since
quite a long time ago. And step by
step, they have proceeded and come
nearer. Actually, the terms of the
future treaty were fixed when Gene-
ral Ne Win as Prime Minister went
to Peking long before the present
Prime Minister U Nu came back to
the Prime-Ministership. And so it is
a long process, a gradually develop~
ing process, till it was absolutely fin-
alised on this occasion, and it was
signed when Mr. Chou En-lai went
there. We could have no grievance,
no objection, to what was done there.
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We cannot ask any country not to
make a proper treaty with China
because China and we have fallen out.
That would not be a legitimate reason
to say that, unlesg that treaty affects
us. But this does not affect us except
to the extent that a map was attached
to it. The wording of the treaty does
not affect us at all, A Chinese map
was attached to it, and that shows
that corner with two passes; the Chi-
nese line shown there is not as shown
in our maps, in accordance with our
line. This was pointed out to the Bur-
mese Government and to the Chinese,
of course. The Burmese Government
made it perfectly clear to us, before
the signing of the treaty, that they
were not accepting that interpreta-
tion of the map; that was none of
their business, that was a business for
India and China to determine, and
they are bound by the terms of their
own treaty and their own boundary.
So they adopted a perfectly straight-
forward attitude in this matter, and I
was a little sorry to find a trace of
criticism of Burma in this House
because of this.

There was mention made of Nepal
too. One hon. Member spoke with
some warmth about recent happen-
ings in Nepal, that is, not approving
of them. Another hon. Member ac-
cused me of saying something in re-
gard to  these recent happemngs
which it was not right for me to do—
I should not say anything about
Nepal. Now, it is always difficult in
such moments what to say and what
not to say. All I said in this House
was that I was deeply distressed at
the turn events had taken in Nepai
and this failure of democracy etc.
That was all that I said, although, I
must say, I felt much more strongly
about it,

But hon. Members sometimes ima-
gine that wo should issue directives
to other Governments, tell them
what to do and what not to do. That
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is @ kind of thing which obviously
we neither want to do nor can do but
which irritates the other Government
very much. Whenever Members in
Parliament say anything like that, it
does no good; it does not advance
the cause of India; it has the reverse
effect. I hope, therefore, that hon.
Members will, when dealing with our
neighbour countries, with whom we
are friendly, we want to be friendly
and we are going to be friendly, re-
member this suggestion that I am
submitting to them, that we cannot
treat them as if the fashioning of
their policies must necessarily de-
pend on our good wishes,

Mr, Speaker: There are as many as
123 amendments to the Motion, May 1
know whether any hon. Member
wants any amendment to be put to
vote separately?

Some Hon. Members: All of them
may be put together.

Mr, Speaker: I shall now put all
the amendments to the Motion to vote
of the House.

All the amendments* were put and
negatived.

Mr, Speaker: The question is:

“That an Address be presented
to the President in the following
terms:—

That the Members of the Lok
Sabha assembled in this Session
are deeply grateful to the Presi-
dent for the Address which he
has been pleased to deliver to
both  the Houses of Parliament
assembled together on the 14th
February, 1961".

The motion was adopted.

*For texts of the amendments, see Debates dated 20.2.61.





